Factual and Action taken report in the matter of Beeru Kumar V/s
State of Rajasthan &Ors. In Original Application No. 168/2023
(CZ) Hon’ble NGT,. Central Zone Bench, Bhopal

Background
In the case filed by Sh. Beeru Kumar Vs State of Rajasthan & Ors. before the Hon’ble

National Green Tribunal, Central Zone, Bhopal, the applicant raises the issues regarding
violation of environmental norms by the industrial units established and in operation in
the Alwar Industrial Area of Rajasthan. It is alleged that Dwarkadhesh Company is
polluting the environment with poisonous black smoke causing serious diseases to
human life. Several peoples in this area are suffering from diseases of joint pain, fever,
typhoid, platelets down etc. There is a risk of serious disease like shortness of breath

poisonous smoke in the nearby villages of the industrial area.

Order

Hon’ble NGT, Principal Bench in its order dated 20/11/2023 has directed:
“...7. We further constitute a committee consisting of:
i. One representative from the Central Pollution Control Board, Rajasthan

ii. One representative from the State Pollution Control Board, Rajasthan

8. The Committee is directed to visit the place, examine the facts and submit the
factual and action taken report within four weeks. The State PCB will be the nodal

agency for coordination and logistic support....”

Accordingly, Regional Director, Regional Directorate (Central), CPCB, Bhopal, vide
letter dated 24/11/2023 has nominated Sh. Praveen Kumar Jain, Scientist “B” as

representative. Copy of letter has been enclosed as Annexure-1.

And whereas, Sh. Ravi Tiwari, Assistant Environment Engineer, RSPCB, Alwar was
deputed as the representative from Regional Officer, Rajasthan Pollution Control Board,

Alwar vide letter dated 12/12/2023. Copy of letter has been enclosed as Anneuxre-2.

Joint Committee Visit

In accordance with the aforementioned order and letters, the following officials visited

the site on 14/12/2023 and 15/12/2023:
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1. Sh. Praveen Kumar Jain, Scientist “B”, Regional Directorate (Central),
CPCB, Bhopal.
ii.  Sh. Ravi Tiwari, Assistant Environment Engineer, RO, RSPCB, Alwar.

Observations

During site visit of industry i.e. M/s Sri Dwarika Dheesh Polymers Pvt. Ltd. and on

perusal of the records of the industry, the following observations were made: -

1.

1l.

1il.

1v.

The industry is an organic chemical manufacturing unit in the name of M/s Sri
Dwarika Dheesh Polymers Pvt. Ltd. (Unit ID — 1297) located at Plot No. F-448-
449, Matsya Industrial Area, Tehsil and District-Alwar, Rajasthan. The industry has
obtained Consent to Operate under the provisions of Section 25/26 of the Water
(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of
Pollution) Act, 1981 from Rajasthan State Pollution Control Board vide letter dated
15/11/2022 (copy of consent to operate enclosed as Annexure-3) for the

manufacturing of products as per the following details:-

S. No. | Products Consented production
capacity
1. | Azo Di-Carbonamide (ADC) 2.40 MT/Day
2. | Di NitrosoPenta MethyleneTetramine | 1.60 MT/Day
(DNPT)
3. | EVA (Formulation) 0.80 MT/Day
4. | PT (Formulation) 1.60 MT/Day

During visit the plant was in operational and manufacturing only Azo Di-
Carbonamide (ADC). As informed that from the industry establishment

manufacturing only Azo Di-Carbonamide (ADC) product.

Industry has installed the machineries for manufacturing of all products i.e. Reactor
Vessels (13 Nos.), Centrifuges, Dryers, Jet mills, pulverizers, mixers etc. in the
premises on RCC floor under covered shed to prevent the underground

contamination. The total plot area of the plant is 4000 m”.

Besides above machineries, industry is having a Bio-mass (briquette) fired boiler of
capacity 02 TPH and has installed cyclone, pulse jet bag filter, wet scrubber, ID fan
and 30 m height stack. All the emission control devices (APCDs) existing in the

premises are on RCC floor and under covered shed. 03 TPD bio-mass (briquette)
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vi.

vil.

used in boiler and generates 300 kg ash per day. The ash has been sold locally to

brick manufacturing units.

The process of manufacturing includes chlorination of caustic soda to form Hypo,
aeration of Hypo with caustic to form Hydrazine Hydrate, boiling of Hydrazine
Hydrate with sulfuric acid to form HDC and finally chlorination of HDC to form
ADC (Final product). Following chemical reactions are being carried out in the
reactor vessels: -

a) NaOH (Caustic)+ CI, (Chlorination) = NaOCIl (Hypo) + H,O

b) NaOCI + NaOH + Aeration = N,H4.xH,O (Hydrazine Hydrate) + NaCl + NaOH

¢) N;H4.xH,0 + H,SO,4 + Boiling = C,HgN4O, (Hydrazo Di-Carbonamide (HDC))

d) C,HgN4O; + Cl, (Chlorination) = C;H4N4O; (Azo Di-Carbonamide (ADC) i.e. Final
Product, yellowish in appearance.

e) 1.5 KLD capacity alkaline scrubber installed to trap the acidic fumes
connected to the reactor vessels. Industry has provided Effluent Treatment
Plant (ETP) of capacity 40 KLD for the treatment of trade effluent generated
from the process. The treatment of wastewater consists of following
steps/processes:

Trade effluent =» Collection tank =» Neutralization tank (Lime dosing) =»Clarifier
=> Settling tanks =» Forced Evaporation tanks (04 Nos.) (Evaporated through fog
canons—03 nos steam grids) in order to comply with and to maintain Zero-Liquid
Discharge (ZLD) status. During visit ETP was in operation with inlet flow of 8.3
KLD and maintaining ZLD and no effluent was found discharging outside the

premises.

One bore well installed in the premises for raw water source and flow meter
installed at intake point of bore well. Industry has obtained No Objection
Certificate (NOC) for 39 m’/day ground water abstraction from Central Ground
Water Authority (CGWA) and the NOC is valid up to 08/01/2025 (copy of NOC

enclosed as Annexure-4).

During visit the daily ground water extraction data collected from 01.09.2023 to
15.12.2023 and found that the industry has not violated the quantity which is

prescribed in the NOC. The logbooks/records of raw water consumption, effluent
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Viil.

1X.

generation, ETP inlet, outlet of ETP and quantity of treated effluent are being

maintained (Copies of log-books enclosed as Annexure-5).

Industry has obtained authorization from State Board under Hazardous & Other
Wastes (Management and Transboundary Movement) Rules, 2016, vide letter dated
05/02/2020, which is valid up to 31/10/2024. The industry has provided a
hazardous waste storage room for the storage of hazardous waste in the premises.

(Copy of authorization is enclosed as Annexure-6).

The industry has provided HW display board at main gate as per the norm and
taken the membership from Udaipur Chamber of Commerce & Industry for
disposal of hazardous waste at Rajasthan Waste Management Project Pvt. Limited,

Udaipur, Rajasthan.

Due to insufficient space in the industry premises i.e. Plot No. F-448-449, the
industry has acquired 02 nos. of RIICO plots i.e. Plot No 447 having 2000 m’area
and plot no. F-105 having 3000 m® for development & maintenance of green belt
and industry is developing the green belt in the above two places. (Copies of
RIICO land allotment letters for development and maintenance of green belt is

enclosed as Annexure-7).

Action Taken

1.

1l.

During visit the team from Regional Office, RSPCB, Alwar on dated 14/12/2023
conducted stack emission monitoring of the 02 TPH capacity boiler for particulate
matter (PM) parameter and also carried out fugitive emission monitoring at 02
different locations for suspended particulate matter (SPM) parameter within the
premises. The PM found in the boiler stack i.e. 61 mg/Nm’ against the standard of
80 mg/Nm’ which is complying with the stack emission standards. The SPM were
found at pulverizer no 1 i.e. 375pg/m’ and at RMH area 473 pg/m’. There is no
standard prescribed in the CTO by the RSPCB for fugitive emission. (Copies of
monitoring reports of source emission and fugitive emission are enclosed as

Annexure-8).

During visit the joint committee visited the ESIC (Employees’ State Insurance
Corporation) Medical College & Hospital, Matsya Industrial Area (MIA), Alwar

for collecting the information/data regarding no. of patients affected due to the
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iii.

1v.

referred industry’s black smoke emitted by the bio mass fire boiler and discussed
with doctors about the diseases mentioned in the Hon’ble NGT order i.e. joint pain,
fever, typhoid, platelates down etc. As intimated by the doctor of the ESIC hospital
that there are no such specific relations of the boiler’s smoke emission with disease
mentioned in the order. RO, RSPCB, Alwar also wrote a letter dated
21/12/2023,requested ESIC Medical College & Hospital to provide the data
regarding no. of patients affected due to the referred industry. In reply, ESIC
Medical College & Hospital, vide its email dated 27/12/2023, has submitted
general data regarding no. of patients suffering from various diseases for the past
06 months. However, specific relation, regarding the diseases being caused by the
industry cannot be established. (Copy of the RSPCB. Alwar, letter dated
21/12/2023, ESIC Hospital email dated 27/12/2023 (with the data submitted
therein) are enclosed as Annexure-9).

During the visit RO RSPCB has informed that the applicant has given in writing
with notified affidavit on 09.12.2023 saying that he don’t have any problem with
the industry and withdrawing the compliant. (Copy of the letter collected from
RSPCB RO Alwar is enclosed at Annexure-10).

However, industry has informed that they conducts periodic health check-up of
their workers periodically and thus submitted the record of health check-up of
workers (19 Nos.) for the March, 2023 and again in December, 2023 (21 Nos.). As
per the records, no worker was found of being affected from occupational
hazardous/contagious diseases. Copies of health check-up reports are enclosed

as Annexure-11.

Conclusion

1. The unit has provided adequate emission control measures at the 02 TPH capacity

boiler and complying with the stack emission standards imposed by the RSPCB
on the industry (i.e. 61 mg/Nm® against the consent limit of 80 mg/Nm”).

. It is pertinent to mention that in accordance with the minutes of meeting dated

15/06/2018(Copy of minutes of meeting enclosed as Annexure 12), of the
committee constituted in reference to the CPCB letter dated 03/04/2018, Online

Continuous Emission Monitoring System (OCEMS) installation is mandatory for
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the boilers having capacity more than 05 TPH, therefore, not applicable to this

industry.

3. The unit is maintaining the zero liquid discharge condition and disposing the
treated effluent with the help of fog cannons (03 Nos.) and steam grid evaporators

and therefore not discharging any effluent outside the premises.

4. Industry shall strictly ensure the use of Personal Protective Equipment (PPEs) by
the labors engaged in the direct contact with the manufacturing process e.g.

reactors, mixing etc.

5. RSPCB may be directed to keep constant vigil on the industry for complying the

norms given in the consent and authorization.

Recons2 22 i

il
(Praveen Kumar Jain) (Ravi Tiwart)
Scientist “B”, Assistant Environment Engineer,
Regional Directorate, CPCB, Bhopal Regional Office, RSPCB, Alwar
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Photographs taken during joint visit
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Fig 02: Reactor vessels installed in the ustry.
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Fig 04: The wet product from the reactor vessels.
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Fig 08: Cyclone, pulse-jet bag-filter, wet scrubber and stack provided with the boiler as air
emission control measures.
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Fig 10: Officials conducting stack monitoring of the boiler installed in the unit.
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Fig 11: Effluent Treatment Plant (ETP) to treat the trade effluent.
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Fig 14: Flow-meter provided at the outlet line (leading to the fog cannons and steam grid).
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Fig 16: Display board provided with information’s the main entrance fate of the industry.
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Fig 17: Plantation provided in the plot no. F-447 (Photo 01).
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Fig 18: Plantation provided in the plot no. F-447 (Photo 02).
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447 (Photo 03).
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Fig 19

Plantation provided in the plot no. F-447 (Photo 04).
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Fig 22: Discussions of Joint committee with doctor at ESIC Medical College & Hospital,

Alwar.
Page 17 of 17



gl Aeuray (sea), Wure "‘\;,’ Li rE

BT gy i @ e/

(wutaww g+ ¢d widdd uufm“h IS, 9RO SER)

&R/ A e 168/2023(C2)/ 457 , fa=Te: 24 TdET, 2023
o |{ Most urgent :
: | NGT Case
Mg ufaa i

ORI TG gt fFom &1

U-4, S TegTdl TR

e FIR)

SR - 302004

fawg. NGT OA No. 168/2023(C7) “Beeru Kumar Vs, State of Rajasthan & Ors.”
7 sfterl & THiEA grEd |

e wrrg st A g wifia soew fAie: 2071172023

"B,

Fug AT T gR1 RAie: 2071172023 @ fawgifea yavw A uikd sméw &1
ST X @ HF B | fawaifed yevm A A TSt @GR Tge Al @ e fea mn g
ford &<ra wgwu frao -y au T ugwul g @I & wfafafy e g

Y & SR 3 AR ERT Factual & Action Taken Report TR TR 04 I@E & ik
A UR.Sh A & FHe URAd &A1 BN | 3ad UHR H 1o agwu e a1 Area wod gt |
U & gAarE &1 3n7el fafy feais 19/01 2024 B Pma 1 E B

aaam*ﬁgamﬁmﬁ st wdto oF, aFfe W (FIEEA Ao 7746826294, $HA-
praveen.cpehnic.in) @1 1A fovw ma1 8 | 3R 2 6 Iudiaa Bﬂﬁﬂ&fmﬁﬁﬁiﬁﬁfﬁﬂaﬂ

34 HAG B I@H T B DY B dlle Huig fafd & qg:‘ Factual & Action Taken Report AHA
TASN.El & el TRd fasar o H6 |

Yadg,
Gavey
@ s
e fAgws
s JURIFTEN |
gfafafa:

1. fEdime g, faftr smym, & o A a1, Reeh - @) oiv groan gaend |
2. & sftemdl, TR a, SR - Ft 3R Hum gE1d ud avad eridre! 8q |
3. oft gdto o, d9TE @ d U E, Wi - &1 3R savad Haare g |

/
REIRAETRIED
AN R & 9F cygEg & w@RE ¢
ga: ofEy wa@at HEATE:
qararer oftae, §-5. ¥ FEE, $TH-462016 ofdyr s=Ew
Edfodioaw - 0755-2775385, 2775386 gt st 7, REe-110032
erfrr @ys sTatEe o 0755-2775384 U™ F : 011-43102030

§-&e: cpeh.hhopala gov.in, FEAET: www.cpeb.nic.in
L
‘e oo wafReE &1 w1 afitsan



. i Regional Office

—Raiasthan . RAJASTHAN STATE POLLUTION CONTROL BOARD
- D-Block, Ambedkar Nagar, Alwar-301001
“‘&—vu E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in
F.No. RPCB/RO/Alwar/G-378/ 2665 — 3607 Date:- /9«//;/ 2022
Regional Director NGT Matter
Regional Directorate (Central), Most Urgent
Central Pollution Control Board,
Bhopal.

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
20/11/2023 in the matter of Beeru Kumar V/s State of Rajasthan & Ors.
Original Application No. 168/2023 (CZ).

Reference: 1. Hon’ble NGT order dated 20/11/2023 (copy enclosed).

2. Letter no. 1592-1595 dated 24/11/2023 from your office.

Sir,

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal order dated
20/11/2023 in the matter of Beeru Kumar V/s State of Rajasthan & Ors. Original
Application No. 168/2023 (CZ). The Hon’ble NGT vide aforementioned order dated
20/11/2023 has constituted a joint Committee of following with the direction to visit the
site as mentioned in the grievance, verify the factual status and submission of the report
within four weeks to Hon’ble NGT:

1. One representative from the Central Pollution Control Board, Rajasthan.
2. One representative from the State Pollution Control Board, Rajasthan.

Therefore, in view of above, Sh. Ravi Tiwari, AEE, RSPCB, Alwar (Mob. No.
9718537173) is hereby deputed as representative from RSPCB, with the direction to co-
ordinate with the representative(s) from CPCB for joint committee visit and compliance

of Hon’ble NGT order dated 20/11/2023.
Yours faithfully,

Encl: As above.
(Deepen arwal)

) SEE and Regigpnal Officer
5
Copy to:

1. Group In-charge (Legal), RSPCB, Jaipur for information and in continuation with
this office letter no. 3583 dated 08/12/2023 for necessary action please.

2. Shri Praveen Jain, Scientist “B”, Regional Directorate (Central), CPCB, Bhopal
(Mob. No. 7746826294) for information and necessary action/coordination in
reference to the CPCB, Bhopal letter dated 24/11/2023.

SEE and R;ion:lLf,ﬁcer
(& .
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Head Office (CD)
Rajasthan State Pollution Control Board

% 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
e~ Phone: 141-2716906
|
Registered
File No : F(Tech)/Alwar(Alwar)/7221(1)/2022-2023/4049-4051
OrderNo: 2022-2023/CD/6730 Date: Nov 152022 3:13PM

Unit Id : 1297
M/s Sri Dwarika Dheesh Polymers Pvt. Ltd.

F-448-449, MIA Alwar, Tehsil:Alwar
District:Alwar

Sub: Consent to Operate under Section 25/26 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section 21(4) of Air (Prevention & Control of Pollution) Act, 1981.

Ref:  Your application for Consent to Operate dated 26/03/2022 and subsequent correspondence.
Sir,

Consent to Operate under the provisions of Section 25/26of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under
Section 21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred
as the Air Act) as amended to date and rules & the orders issued thereunder is hereby
granted for your Industry situated at F-448-449, MIA Alwar Alwar Tehsil:Alwar
District:Alwar , Rajasthan, subject to the following conditions:-

1 That this Consent to Operate is valid for a period from 01/08/2022 to 31/07/2027 .

2 That this Consent is granted for manufacturing / producing following products / by

products or carrying out the following activities or operation/processes or providing
following services with capacities given below:

Particular Type Quantity with Unit
AZO-DI-CARBONAMIDE (ADC) Product 2.40 MT/DAY
DI NITROSO PENTA METHYLENE Product 1.60 MT/DAY
TETRAMINE (DNPT)
EVA (FORMULATION) Product 0.80 MT/DAY
PT (FORMULATION) Product 1.60 MT/DAY

3 That this Consent to Operate is for existing plant, process & capacity and separate Consent
to Establish/Operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That the quantity of effluent generation along with mode of disposal for the treated
effluent shall be as under:
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Head Office (CD)
Rajasthan State Pollution Control Board

i - - - -
——Eﬂﬁmﬂ— 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
o e
s Phone: 141-2716906
|
Registered
File No : F(Tech)/Alwar(Alwar)/7221(1)/2022-2023/4049-4051
OrderNo: 2022-2023/CD/6730 Date: Nov 152022 3:13PM
Unit Id : 1297
Type of effluent Max. effluent Recycled Qty Disposed Qty of effluent
generation of Effluent (KLD)and mode of disposal
(KLD) (KLD)
Domestic Sewage 1.800 NIL 1.800
Septic Tank and Soakpit
Trade Effluent 28.000 NIL 28.000
ETP and Forced Evaporation
5

That the sources of air emissions along with pollution control

measures and the emission
standards for the prescribed parameters shall be as under:

Sources of Air Emissions Pollution Control Prescribed
Measures Parameter Standard
One Biomass Fired Boiler( Multi Cyclone , Stack
2TPH)
Particulate 80 mg/Nm3
Matter
Two DG Sets (320 KVA EACH) ACOUSTIC ENCLOSURE
,ADEQUATE STACK
HEIGHT

6 That the Industry will comply with the standards as prescribed vide MoEF notification No.
GSR 826(E) dated 16th November, 2009 with respect to National Ambient Air Quality
Standards.

7 That this Consent to Operate

is valid for the production of products mentioned at
condition no. 02 only. The

industry has to seek fresh consent to establish/operate

for any change in product/ by-product/ process/ service/activity and any
modification/alteration.

8 That the total capital investment of the unit under this consent shall not exceed Rs.
461.46 Lacs. In case of any increase in total capital investment additional fee as per
the fee notification dated 26.05.2016 shall be required to be deposited.
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Head Office (CD)

_ Rajasthan State Pollution Control Board
% 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
P ]

et e Y S Phone: 141-2716906
|

Registered

File No : F(Tech)/Alwar(Alwar)/7221(1)/2022-2023/4049-4051
OrderNo: 2022-2023/CD/6730 Date:  Nov 152022 3:13PM

Unit Id : 1297

9 That industry shall not carryout any modification/change in process or
manufacture/produce any other products/byproducts, which require environment
clearance as per the provisions of Environment Impact Assessment Notification
dated 14/09/2006, notified by Ministry of Environment & Forests, Government of
India.

10 That total fresh water requirement of the industry shall not exceed 40KLD
(Domestic use - 2KLD, Boiler/Cooling use - 10KLD, Industrial use - 28KLD) and
same shall be sourced from ground water (39 KLD) and RIICO supply (1 KLD).

11 That the industry shall comply with the conditions of NOC of CGWA i.e,
CGWA/NOC/IND/ORIG/2021/11101 dated 09.01.2021 for the abstraction of ground
water up to 39 KLD.

12 That neither any ground water will be abstracted nor any ground water
abstraction structure shall be constructed without obtaining prior permission from
the Central Ground Water Authority (CGWA).

13 That trade effluent shall be treated in Effluent Treatment Plant of adequate
capacity followed by forced evaporation through fog canon mist evaporator to
maintain zero liquid discharge (ZLD) condition.

14 That domestic waste water shall be disposed off through scientifically designed
septic tank followed by soak pit.

15 That no treated /untreated effluent shall be discharged inside or outside the
premises.

16 That the industry shall provide & maintain metering arrangement for fresh water
intake, water used for different purposes and for measuring of effluent generated,
treated, used & disposed, ETP inlet & outlet. The daily log book shall be
maintained.

17 That the sludge generated from the Effluent Treatment Plant shall be disposed off
scientifically through authorized waste disposing facility in accordance with the
provisions of the Hazardous & Other Wastes (Management & Trans-boundary
Movement) Rules, 2016.

18 That a log book for operation of Effluent Treatment Plant shall be maintained and
record of daily consumption of chemicals and running hours of ETP shall be
maintained. Also record of periodic cleaning/change of filter media of pressure
sand filter should be mentioned in log book.

19 That all the pipe lines carrying effluent/water/liquid shall be kept above ground
level and with proper color coding. No flexible piping or drains shall be provided
for carrying of liquids.

20 That the industry shall make arrangements for proper channelizing of storm water
and process waste shall not be allowed to mix with storm water
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Head Office (CD)

_ Rajasthan State Pollution Control Board
% 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
P ]

et e Y S Phone: 141-2716906
|

Registered

File No : F(Tech)/Alwar(Alwar)/7221(1)/2022-2023/4049-4051
OrderNo: 2022-2023/CD/6730 Date:  Nov 152022 3:13PM

Unit Id : 1297

21 That the industry shall not use pet coke/furnace oil in any process/service/utility
in compliance to the order dated 17/11/2017 of Hon'ble Supreme Court, wherein
ban has been imposed on the use of pet coke and furnace oil in the State of
Rajasthan.

22 That the industry shall maintain stack of adequate height and requisite acoustic
enclosures with the 02D.G. Sets of 320KVA capacities each, as per norms
prescribed under the Environment (Protection) Act, 1986 and the Air Act, 1981.

23 That the industry shall use D.G. set for emergency purpose only and in accordance
with the directions of Commission for Air Quality Management in NCR and
Adjoining Areas.

24 That the industry shall maintain stack of adequate height and adequate air
pollution control measures at wood fired boiler of 2.0 TPH capacity and 04 nos. of
reaction vessels.

25 That safe and adequate infrastructure facility for stack emission monitoring shall
be maintained with stack of one wood fired boiler and 04 nos of reaction vessels.

26 That the industry shall comply with the standards for chlorine in ambient air from
it process as given below.

S.No. Pollutant Standards
1. Chlorine TLV 1 PPM (3mg/Nm?)
2. Chorine STEL 3 PPM (9mg/Nm?3).

27 That the industry shall maintain continuous online (24x7) emission/effluent
monitoring system as per guidelines issued by Central Pollution Control Board and
Rajasthan State Pollution Control Board and shall ensure connectivity with CPCB &
RSPCB server.

28 That effective control measures shall be provided & maintained to control fugitive
emissions during processing, transportation, packing etc.

29 That industry shall provide & maintain wall to wall carpeting in vehicle movement
areas within the premises to avoids re-entrainment of road dust.

30 That industry shall undertake regular cleaning and wetting of roads for control of
fugitive dust emission.

31 That the industry shall maintain good house-keeping all the time within the
premises.

32 That industry shall provide and maintain the centralized air cleaning system i.e
fume collection hoods, etc, so as to remove the Volatile Organic Compounds
emitted from the reactor vents etc.

33 That industry shall not install any other sources of Air pollution/Water pollution
without obtaining prior Consent to Establish from the State Board.
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34 That the industry shall maintain separate energy meters at pollution control
measures & effluent treatment plant. The daily record of the energy consumption
(Units) shall be maintained in separate log-book.

35 That the power supply of the production shall be so interlocked with the Air &
Water pollution control equipment's, that in case of non functioning of the
pollution control equipment the production process stops automatically.

36 That the industry shall comply with the provisions of the Manufacture, Storage &
Import of Hazardous Chemical Rules, 1989and Hazardous Waste (Management,
Handling & Transboundary Movement) Rules, 2016and Public Liability Insurance
Act,1991.

37 That the industry shall carryout effluent sampling and ambient air quality/stack
emission/process emission monitoring as the case may be and submit quarterly
analysis report from Laboratory recognized by Ministry of Environment & Forests
(MoEF), Government of India/Rajasthan State Pollution Control Board laboratory.

38 That the industry shall obtain license for storage of hazardous chemicals/gases
from Petroleum & Explosives Safety Organisation (PESO) or any such competent
authority (if applicable).

39 That the storage of chlorine tonner at no point of time shall exceed the quantity
permitted by the Explosive Department/competent authority. Daily records of
chlorine tonner storage shall be maintained in separate log book & consolidated
record shall be submitted to the competent authority & Regional Office, Alwar every
three months.

40 That the Industry shall develop plantation in 40% of total plot area to maintain air
quality around the Industry and maintain good housekeeping in the premises.

41 That industry shall undertake suitable measures for rain water harvesting for
artificial recharge of ground water.

42 That this consent is valid subject to fulfillment of all the other statutory
requirements in other laws/Acts/Rules as applicable.

43 That any incorrect information submitted in the consent application form or
declaration shall make the industry liable for legal action under section 42 of the
Water Act and under section 38 of the Air Act.

44 That industry shall submit quarterly compliance report of consent conditions to
this office as well as R.O., RSPCB, Alwar.
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45 That the max permissible Emission standards for Particulate Matter (PM)
emissions for the biomass fueled boilers shall be 80mg/Nm3. However, in
compliance of the Direction no. 62 of the Commission for Air Quality Management
in National Capital Region and Adjoining Areas, the industry shall aim for an
emission level of 50mg/ Nm3, through suitable technology wupgrades and
installation of requisite air pollution control devices such as bag filters, cyclonic
filters, wet scrubbers, ESPs etc.

46 That, notwithstanding anything provided hereinabove, the State Board shall have the
power and reserves its right, as contained under Section 27(2) of the Water Act and
under Section 21(6) of the Air Act to review anyone or all of the conditions imposed
here in above and to make such variation as it deems fit for the purpose of Air Act &
Water Act.

47 That the grant of this Consent to Operate is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

48 That the grant of this Consent to Operate shall not, in any way, adversely affect or
jeopardize the legal proceeding, if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Water Act and Air Act or
the Rules made thereunder.

49 That the Project Proponent shall comply with provisions of the E-waste (Management)
Rules, 2016 and ensure that e-waste generated by them is channelized through collection
centre or dealer of authorized producer or dismantler or recycler or through designated
take back service provider of the producer to authorized dismantler or recycler.

50 That the Project Proponent shall maintain record of e-waste generated by them in Form-2
and make such records available for scrutiny by the Board.

51 That the Project Proponent shall file annual returns in Form-3, to the Board on or before
the 30th day of June following the financial year to which that return relates.

52 That the transportation of e-waste shall be carried out as per the manifest system whereby
the transporter shall be required to carry a document (three copies) prepared by the
sender, giving the details as per Form-6.
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53 That the Project Proponent shall comply with provisions of the Batteries (Management and
Handling) Rules, 2001 (as amended) and submit half yearly returns (as bulk consumer,
importer, auctioneer, recycler as the case may be) to the State Board as provided under
Rule 10(2) (ii) of the Battery (Management and Handling) Rules, 2001 (as amended). In
case the Project Proponent is not a bulk consumer even then the used batteries shall be
returned to the authorized dealers or recyclers only.

54 That the record of batteries purchased and sold/ returned to registered dealers and/ or
authorized recyclers shall be maintained and made available to the officers of the Board
during inspections.

This Consent to Operate shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The Project Proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from
time to time , be specified, by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Operate and Project Proponent / occupier shall be liable for legal

action under the relevant provisions of the said Act(s).

This bears approval of the competent authority.

Yours sincerely,

Group Incharge[ CD ]
(A): Copy to:-
1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Alwar to ensure compliance

of consent conditions.
2 Master File.

Group Incharge[ CD ]
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Government of India

Ministry of Jal Shakti

Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

i

(¥ it 3¢ smmafy O )
NO OBJECTION CERTIFIC OC) FOR GROUND WATER ABSTRACTION

Project Name: Sri Dwarikadheesh Polymers Pvt. Ltd.

Project Address: _F-44S-449,.Métsya Industrial Area, Alwar |

Village: Naharpur Block:  Ramgarh

District: Alwar State: Rajasthan

Pin Code: : _

Communication Address: F-448-449, Matsya Industrial Area, Alwar, Ramgarh, Alwar, Rajasthan - 301030
.~ dress of CGWB Regional Office : Central Ground Water Board Western Region, 6-a, Jhalana Doongri, Jaipur,
S ‘Rajasthan - 302004

1. NOC No.: CGWA/NOC/IND/REN/1/2023/7462 2. Date of Issuence 17/02/2023
3. Application No.: 21-4/11476/RJ/IND/2018 ¥y 4, Category: Over Exploited

(GWRE 2020)

5. Project Status: Existing Ground Water 6. NOC Type: Renewal
7. Valid from: 09/01/2023 8. Valid up to: 08/01/2025
9. Ground Water Abstraction Permitted:

Fresh Water Saline Water Dewatering Total
m?*/day m*/year m?/day m?*/year ‘m/day m3/year m*/day m¥year
39.00 11700.00
10. Details of ground water abstraction /Dewatering structures
Total Existing No.:1 ’ - Total Proposed No.:0
DwWw DCB BW TW MP MPu DWW DCB BW T™W MP MPu
Abstraction Structure® 0 0 1 0 0 ¢ ﬁ) 0 0 0 0 0 0
= Dug Well; DCB-Dug-cum-Bore Well; BW-Bare Well: TW-Tube Well; MP-Ming/Pit;MPu-Mine Pumps
. Ground Water Abstraction/Restoration Charges paid (Rs.): 160992.00
12. Number of Piezometers(Observation wells) to be  No. of Piezometers Monitoring Mechanism

constructed/ monitored & Monitoring mechanism. ]
Manual DWLR** DWLR With Telemetry

“DWLR - Digital Water Level Recorder 1 1 0 0

' (Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

s, & freet - 110011 / 18/11, Jumnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in

TR EAN - wta- gard

CAVIIATED “
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4;5’51'(3' of this NOC shall be subject to compliance of the following conditions:

?V/Mandatory conditions:

1) Installation of tamper proof digital water flow meter wilh telemetry on all the abstraction structure(s) shall be mandatory for all users seeking No Objection Certificate and intimation regarding their
installation shall be communicated to the CGWA within 30 days of grant of No Objection Certificate.

2) Proponents shall mandatorily get water flow meter calibraled from an authorized agency once in a year

3) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandalory as per Section 14 of Guidelines. Water level data shall be made available lo
CGWA through web portal. Detailed guidelines for construction of piezometers are given in Annexure-ll of the guidslines.

4) Proponents shall menitor quality of ground water from the abstraction struclure(s) once In a year. Water samples from bore wells/ lube wells / dug wells shall be collected during AprilMay every year
and analysed in NABL accredited laboratories for basic parameters (cations and anions), heavy metals, pesticides/ organic compounds elc, Water quality data shall be made available to CGWA through
the web portal. R )

5) In case of mining projects, additional key wells shall be established in consultation mth the Regional Direclor, CGWB for ground waler level monitoring four (4) times a year (January, May, August
and November) in core as well as butfer zones of the mine.

(=)

) In case of mining project the firm shall submit walter quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.
7} The firm shall report compliance of the NOC conditions online In the website (Www.cgwa-no¢.gov.in) within one year from the date of issue of this NOC.

8) Industries abstracling ground waler in excess of 100 m 3 /d shall undertake annual water audit through cerlified audilors and submit audit reports within three months of completion of the same to
CGWA. All such industries shall be required to reduce their ground water use by at least 20% over the next three years through appropriate means.

9) Application for renewal can be submitted online from 90 days before the expiry of NOC, Ground water withdrawal, if any, after expiry of NOC shall be illegal & liable for legal action as per provisions
of Environment (Protection) Act, 1986,

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders relaled to construction of lube wellgrourid water abstraction struclure / recharge or conservation
structure/discharge of effluents or any such matter as applicable.

General conditions:

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the Central Ground Waler Authority (CGWA),
12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwaler abstraction (more than that permitted in NOC for specific period).
13) Proponents shall install roof top rain water harvesting in the premise as per lhe existing building bye laws in the premise.

M The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm shail be responsible for any consequences arising
N—wpon. .

15) In case of induslries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant premises. The runoff generaled from the rooftop shall be
stored and put to beneficial use by the firm,

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / trealed waste waler,

17} Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are ylelding fresh waler, the same shall be sealed and new tubeweli(s) tapping saline water zone shall be
constructed within 3 months of the issuance of NOC. The firm shall alse ensure safe disposal of saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central Ground Waler Board.
19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.
20) This NOC does not absolve the proponents of their obligation / requirement lo obtain other stalutory and administralive clearances from appropriate authorities,

21) The issue of this NOC does not imply that other stalutory / administrative clearances shall be granted to Ihe project by the concerned authorities. Such autharities would consider the project on
merits and take decisions independently of the NOC.

22) In case of change of ownership, new owner of the industry will have to apply for incorporation of necessary changes in the No Objection Certificate with documentary proof within 60 days of taking
over possession of the premises. . : ;

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any other relaled matters,

24) Proponents, who have installed/constructed artificial recharge structures in compliance of the NOC granted 1o them previously and have availed rebate of upto 50% (fifty percent) in the ground
water abstraclion charges/ground waler restoration charges, shall conlinue lo regularly maintain artificial recharge siructures.

25) Industries which are likely to cause ground water pollulion e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, pharmaceutical, olher hazardous units elc. (as per
CPCE list) need to undertake necessary well head prolection measures to ensure prevention of ground water pollution as per Annexure Il of the guidelines.

26) In case of new infrastructure projects having ground water abstraction of more than 20 m3/day, the firm/entity ;fll ensure implementation of dual waler supply system in the projects,

27) In case of infrastructure projects, paved/parking area musl be covered with interlocking/perforated liles or olhef suitable measures o ensure groundwater infiltralion/harvesling.

in case of coal and other base metal mini

é cas: ing projects, the project proponent shall use the advance dewatering technology (by construction of series of dewatering abstraction structures)
conlamination of surface water.

to avoid

28) The NOC issued is conditional subject to the conditions mentioned In the Public notice dated 27.01,2021 failin which penalty/EC/cancellation of NOC shall
30) This NOC is issued subject to the clearance of Expert Appraisal Commitlee (EAC) (if applicable). ¥ ¢ 4 A b o e tia e iy be.

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action against the prnp‘onent.) !
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F-447,448 449

BORE WELL WATER METER

~ PROCESS,BOILER JECKIT COOLING,COOLEING TOWER
DATE KL KL
2082\9
2093 : 13
et 2110 17
2023.10.04 2124 14
2023.10.05 2136| 12
2023.10.06 2153 17
2023.10.07 2164 11
2023.10.08 B T - 9
2023.10.09 2191 18
2023.10.10 2207 16
2023.10.11 2218 11
2023.10.12 2235 17
2023.10.13 2251 16
2023.10.14 2264 13
2023.10.15 2276 12
2023.10.16 2291 S5
2023.10.17 2304 13
2023.10.18 2318 14
2023.10.19 2332 14
2023.10.20 2345 13
2023.10.21 2361 16
2023.10.22 2375 : 14
2023.10.23 2390 15
2023.10.24 2405 15
2023.10.25 2415 §10
2023.10.26 2431 il
2023.10.27 2441 10
2023.10.28 2456| 15
2023.10.29 2468 12
2023.10.30 2481 13
2023.10.31 2495 : 14
\J\\
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F-447,448 449
BORE WELL WATER METER.

/ﬁaochSS,BOILER,JECKIT COOLING,COOLEING TowER
DATE - e e
|

— Kl KL
2023.11.01 gl e
gliee el o
2023.11.03 \2562\26
2023.11.04 \\2578\12
2023.11.05 \2595\17
2023.11.06 2608 13
2023.11.07 2626 18
2023.11.08 e =
2023.11.09 e 5
2023.11.10 2675 18
2023.11.11 2700 25
2023.11.12 2al . 20
2023.11.13 2735 15
2023.11.14 : 2753 18
2023.11.15 2773 20
2023.11.16 2794 21
2023.11.17 2807 13
2023.11.18 2827 ' 20
2023.11.19 2850 23
2023.11.20 2873 23
2023.11.21 2899 26
2023.11.22 2921 22
2023.11.23 2949 28
2023.11.24 2964 15
2023.11.25 2985 T
2023.11.26 3005 20
2023.11.27 3025 20
2023.11.28 . 3038 13
2023.11.29 3058 20
2023.11.30 3070 12




SRI pWARIKADHEESH POLYMERS PVT LTD

F-447 448 449
BORE WELL WATER METER

{@CESS,BOILER,JECKIT COOLING,COOLEING TOWER
DATE KL : KL
[2023.09.01 1691 15
2023.09.02 1706 15
2023.09.03 1719 13
2023.09.04 1731 12
2023.09.05 1747 16
2023.09.06. 1760 13
2023.09.07 1775 15
2023.09.08 1790 15
2023.09.09 1803| 13
2023.09.10 1811 8
2023.09.11 1828 17
2023.09.12 1842 14
2023.09.13 1855 13
2023.09.14 1868 13
2023.09.15 1882 14
2023.09.16 1893 11
2023.09.17 1903 10
2023.09.18 1917 14
2023.09.19 1925 8
2023.09.20 1942 17
2023.09.21 1955 13
2023.09.22 1971 16
2023.09.23 1986 15|
2023.09.24 2003 17
2023.09.25 2014 ! 11
2023.09.26 2028 14
2023.09.27 2040 12
2023.09.28 2052 12
2023.09.29 2060 8
2023.09.30 2073 13
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SRI DWARIKADHEESH POLYMERS PVT LTD
F-448,449 MIA, ALWAR :
ETP Running Monitoring Sheet ‘_.&

Energy Energy Water water Treated
Meter Energy Meter Energy meter Water meter Water
Reading |Consumed Reading |Consumed reading  |Qty. reading  [Qty.
Date ETP ETP FOG FOG INLET LTR [Inlet outlet [Outlet |Lime Kgs |Alum Kgs [Poly Kgs _|Checked by
2023.12.01| 1761.48 1.98 Dip 5864 Dip 5864 100 0.95 0.22)' 75 A LA
2023.12.02| 1763.83 2.35 Dip 5250 Dip 5250 93 0.96 0.25) =7 {%igh
2023.12.03| 17667 2.87 Dip 6754 Dip 6754 96 0.98 0.29] ezgi Lk
2023.12.04 | 1769.02 2.32 Dip| 6570 Dip| 6570 95 091 0.21 iz
2023.12.05[ 1771.89 2.87 Dip 5540 Dip 5540 94 0.98 0.23 i
2023.12.06| 1774.3¢ 2.47 Dip| 5320 Dip| 5320 92 09| @ L
2023.12.07| 1776.87 2.51 0 18 Dip| 2240 o 2240 93 097] o
2023.12.08] 177933 2.07 18 18 o 8980 2240 8980, 91 092|
2023.12.09| 1781.45 1.73 36 14 8980 8870 11220 8870 o3 0.93
2023.12.10[ 1783.18 1.9 50 14| 17850 8990 20090 8990 95 0.98]
2023.12.11| 178508 1.34 64 12| 26840 8790  29080] 8790 97 0.9¢ et
2023.12.12| 1786.42 0.15 76 1] 35630 8520 37870 8520 o] i £~ : )
2023.12.13| 1786.57 157 87| 18] 44150 8617] 46390 8617 93 [ . I
[2023.12.14] 1788.14] 1.73 105] 30| 52767 8298| 55007 7008 ERET u P
[2023.12.15| 1789.87 135] 61065 62015 i i
[2023.12.16 | | | :
[2023.12.17] | |
[2023.12.18] | & T
[2023.12.19] | [ _ | R
2023.12.20| oo | | [ =
2023.12.21 | ~ [ | . 4
2023.12.22 | | | _ -
2023.12.23 | | | | -
2023.12.24 | | _ -
2023.12.25 | [ _
2023.12.26 [ | [ ;
2023.12.27 |
202317 28 T
02317 29
W30 3
Yo * :
£= [ ;




SRI DWARIKADHEESH POLYMERS PVT LTD
F-448,449 MIA, ALWAR
ETP Running Monitoring Sheet

S
Energy Energy Water water .
Meter Energy Meter Energy meter meter Treated
Reading |Consumed | Reading |Consumed reading  |Water Qty reading  |Water Qty Approved
Date ETP ETP FOG FOG INLET LTR [Inlet out let KL |Outlet Lime Kgs [Alum Kgs [Poly Kgs |Checked by U.< :
2023.11.01| 1686.84 2.21 Dip 6850 Dip 6850 100 0.95 0.22 ,@ AV K Yo ‘
2023.11.02 | 1689.49 2.65 Dip 7958 Dip 7958 98 0.96 0.25) 22y \ \\.
2023.11.03| 1691.61 2.12 Dip 8974 Dip 8974 96 0.98 owmﬁ 2Z2ales | ( Gm v
2023.11.04| 1693.96 2.35 s Dip 8540 Dip 8540 . 95 0.91 o.B 2 LN [/ ¢
2023.11.05| 1696.61 2.65 Dip 7950 Dip 7950 94 0.98 |
2023.11.06 | 1699.43 2.82 Dip 8952 Dip 8952 92 0.96 (
2023.11.07| 1701.78 2.35 Dip 7580 Dip 7580 93 0.97 0.29 (2554 Wt |
2023.11.08| 1704.29 2.51] Dip 6580 Dip 6580 91 0.92 0.25|\¢2 ol |
2023.11.09| 1707.07 2.78 Dip 7254 Dip 7254, 93 0.93 0.24| (e=58iTN o7
2023.11.10| 1709.05 1.98 Dip 8570 Dip 8570 95 0.98 0.23} (21272 Ljen
2023.11.11| 1711.65 2.6 Dip| 6100 Dip 6100 97 0.94] = 0.25] emrn GLUC
2023.11.12| 1714.52 2.87 Dip 6850 Dip 6850 98 0.91 0.28] =iy r\,_
2023.11.13| 1716.88 2.36 . Dip 6870 Dip 6870/ . 99 0.92 0.27| wzTithe
2023.11.14| 1719.42 2.54 Dip 6540 Dip 6540 93 0.98 0.26| za-F2t165
2023.11.15| 1721.54 2.12 Dip 8957 Dip 8957 92 0.97 0.29] =2 Zi Tthipy
2023.11.16 | 1724.41 2.87 Dip 5570 Dip 5570 91 0.96 0.21|ez 247Gy,
2023.11.17| 1726.88 2.47 Dip 7685 Dip 7685 91 0.94 0.22| 2 o2 of
2023.11.18| 1729.66 2.78] * Dip 5540 Dip 5540 99 097~ 0.26|esEturs
2023.11.19| 1732.11 2.45 Dip 4950 Dip 4950 97 0.91 0.24] «Z it G
2023.11.20| 1734.65 2.54 Dip 4532 Dip 4532 96 0.97 0.28| (o2 ¢/ Lty
2023.11.21| 1736.77 2.12 Dip 5680 Dip 5680 95 0.98 0.24] e=git Nty
2023.11.22 | 1738.92 2.15 Dip 6258 Dip 6258 93 0.94 0.22|( == A »y
2023.11.23| 1741.7 2.78 Dip 5842 Dip 5842 94 0.93 0.21] &3 01 Wiy
2023.11.24| 174438 2.68 ] Dip 5864 Dip 5864 98 0.96 0.25[ c5=cr 2044
2023.11.25| 1747.33 2.95 Dip 5250 Dip 5250 97 0.92 0.27| &xefl yar 2= ,/
2023.11.26 | 1749.69 236 Dip 6754 Dip 6754 99 0.99 0.26 _,,.\,W.,Q&\......E C Bl Aorg AN
2023.11.27| 1752.23 2.54 Dip 6570 Dip 6570 92 0.94 0.28 f@u.&m Ney R Lo AN
2023.11.28 | 1754.81 2.58 Dip 5540 Dip 5540 91 0.85 0.26] 2t (thy \ﬁm, o
2023.11.29| 1756.91 2.1 Dip 5320 oi 5320 90 0.97 0.27 ,mm'mr@hr e e ¥
2023.11.30| 1759.5 2.59 Dip 4350 Dip 4350 99 0.84 0.28| g=ee4ilar | P~ |- _




SRI DWARIKADHEESH POLYMERS PVT LTD
F-448,449 MIA, ALWAR
ETP Running Monitoring Sheet

Energy Energy Water water
Meter Energy Meter Energy meter meter Treated ;
Reading |Consumed Reading [Consumed reading  (Water Qty [reading  |Water Qty Approved
Date ETP ETP FOG FOG INLET LTR |Inlet out let Outlet Lime Kgs |Alum Kgs |Poly Kgs |Checked by |by .
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SRI DWARIKADHEESH POLYMERS PVT LTD .
F-448,449 MIA, ALWAR

ETP Running Monitoring Sheet
Energy Energy Water water ¥
Meter Energy Meter Energy meter meter Treated

o mm.ﬂma_:m mwwwcama Reading |Consumed [reading [water Qty [reading  |Water Qty
g T /Nww FOG FOG INLET LTR |Inlet out let Outlet Lime kgs |Alum Kgs [Poly Kgs n:m..nxm@.g by %
gﬁm.w/&s/ HMwwm 6950 7250] 6950 100] 0.95] 0.22] _‘.,\Mz\w_u_ g L
g#ﬂmw,/ﬁw/ Nﬁmm 7958| 14200 7958 98| 0.96] 0.25] e i | Pf
2023.05.04| Toap0 e E— 2215 8974 22158 8974 9| 0.98| o.Nm~.f\mw ?@..
g%lfﬁm e . 8950] 31132] 8950 os|.  ooa] " o1l 9.0
g/// 40082 7950 40082 7950 wi o.mm_ 0.23| 1 5 0%,.;
fEL/ 48032 8952 48032 8952 92| " o.96] 0.22] 57007 .
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—_— RAJASTHAN STATE POLLUTION CONTROL BOARD

Faimsthan 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
S e Phone: 0141-5159600,5159695Fax: 0141-5159697
N
Registered
File No: F(HSW)/Alwar(Alwar)/223(1)/2016-2017/4519-4521 Date:- 05/02/2020

Unit Id : 1297

M/s Sri Dwarika Dheesh Polymers Pvt. Ltd.

F-448-449, MIA Alwar, Tehsil:Alwar
District:Alwar

Sub:-  Authorization for operating a facility for Disposal, Generation, Storage, Transport of

Hazardous Wastes Under Hazardous and Other Waste (Management and Transboundary
Movement) Rules, 2016.

Ref:-  Your application dated : 06/06/2019 received on 11/06/2019 and subsequent corresponde
Sir
1 Number of authorization RPCB/HWM/2019-2020/HSW /HSW/212.

2 Application Number: 243976 dated : 06/06/2019 .

3 Director of M/s Sri Dwarika Dheesh Polymers Pvt. Ltd. is hereby granted an
authorization based on the enclosed signed inspection report for Disposal,

Generation, Storage, Transport of Hazardous waste on the premises situated at
F-448-449, MIA Alwar Tehsil: Alwar District: Alwar.

Details of Authorization

SNo Type of Category Quantity/ Hazardous Waste
Hazardous waste Sch Code Unit Disposal Practice
1 |Chemical sludge from waste 4.00 CTDF Udaipur
water treatment I 353 TPA
2 | Used or spent oil 300.00 Sales to Registered
I 51 LITER/ANNUM | Recycler

4  The authorization shall be in force for period from 01/11/2019 to 31/10/2024 .
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RAJASTHAN STATE POLLUTION CONTROL BOARD

Faimsthan 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
S e Phone: 0141-5159600,5159695Fax: 0141-5159697
N
Registered
File No: F(HSW)/Alwar(Alwar)/223(1)/2016-2017/4519-4521 Date:- 05/02/2020
Unit Id :

1297

The authorization is subject to the following general and specific conditions :
A. General conditions of Authorization

1. The authorised person shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.

2. The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Control Board.

3. The person authorised shall not rent, lend, sell, transfer or otherwise transport the hazardous and
other wastes except what is permitted through this authorisation.

4. Any unauthorised change in personnel, equipment or working conditions as mentioned in the
application by the person authorised shall constitute a breach of his authorisation.

5. The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at regular
interval of time;

6. The person authorised shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on “Implementing Liabilities for Environmental Damages due to Handling and
Disposal of Hazardous Waste and Penalty”

7. It is the duty of the authorised person to take prior permission of the State Pollution Control
Board to close down the facility.

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation.

9. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

10. The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and disposed
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—_— RAJASTHAN STATE POLLUTION CONTROL BOARD

Faimsthan 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
o R Phone: 0141-5159600,5159695Fax: 0141-5159697
N
Registered
File No: F(HSW)/Alwar(Alwar)/223(1)/2016-2017/4519-4521 Date:- 05/02/2020

Unit Id : 1297

of as per specific conditions of authorisation.

11. The importer or exporter shall bear the cost of import or export and mitigation of damages if
any.

12. An application for the renewal of an authorisation shall be made as laid down under these Rules.
13. Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to time.

14. Annual return shall be filed by June 30th for the period ensuring 31st March of the year.

B. Specific Conditions

5 That this authorization shall ceased to be valid & shall be liable to be revoked
without any furthor notice in case of refusal/expiry of consent to operate under
the provisions of Water(Prevention and Control of Pollution) Act,1974 and
Air(Prevention and Control of Pollution)Act,1981 by the State Board.

6 That no recycling/re-processing of the hazardous waste covered under schedule
IV shall be carried out without prior authorisation from Rajasthan State Pollution
Control Board as recycler/ re-processor of hazardous waste under the rule 6 of
the Hazardous and Other Wastes (Management and Transboundary Movement)
Rules, 2016.

7 That no hazardous waste shall be utilized for co-processing as a supplementary
resource or for energy recovery, or after processing without prior & valid
approval of Central Pollution Control Board under the rule 9of the Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016.

g That in case of any expansion or change in process or product or change in mode
/ practice of disposal of hazardous waste or its quantity, industry shall obtain
fresh authorization.

9 That the arrangements for transportation of the hazardous waste for disposal
shall be done by the authorized/dedicated vehicles only and any environmental
damages during Transportation shall be borne by sender/receiver whoever
arrange the transportation.

10 That unit will submit Emergency Response Plan within one month.

11 That wunit will label the hazardous waste containers in prescribed Form-8 of
H&OW (M&TM) Rules, 2016 within one month.
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RAJASTHAN STATE POLLUTION CONTROL BOARD

14

15

16

17

18

19

Faimsthan 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
e e Phone: 0141-5159600,5159695Fax: 0141-5159697
N
Registered
File No: F(HSW)/Alwar(Alwar)/223(1)/2016-2017/4519-4521 Date:-  05/02/2020
Unit Id : 1997
12 That unit will conduct environmental monitoring of stack emission, ground water

sampling, soil sampling by SPCB or EPA Notified lab in presence of SPCB officials
and submit results within three months.

The authorization is subject to the conditions stated at Annexure "A” enclosed with the
authorization letter and the such conditions as may be specified in the Rules for the time
being forced under the Environmental (Protection) Act, 1986.

The unit has to display and maintain the data online outside the factory main gate in Hindi
& English both on a 6’X 4’ display board in the manner & format prescribed at Annexure
"B" and the report of the Compliance along with photograph shall be submitted to this
office & Regional Office, time to time.

That the annual reports/returns in the form prescribed under the Rules shall be
submitted to the Board by 30th June of every year and records of hazardous waste
Generation, handling & management shall be maintained according to the provisions of
the Hazardous Waste (Management and Transboundary Movement) Rules, 2016 and
shown & submitted to the Board as and when asked for.

The hazardous waste should not be stored for a period beyond 90 days, failing which the
authorization shall deemed to be revoked.

It shall be ensured that the Hazardous waste is handled, managed & disposed of strictly
in accordance with the Hazardous and Other Waste (Management and Transboundary
Movement) Rules, 2016. Non compliance of the Rules or any of the conditions contained
in the authorization shall be tantamount to automatic cancellation/revocation of the
authorization.

The operator of the facility shall liable to comply any other conditions as per the
guidelines isssued by the MoEF or CPCB or State Board related to collection, disposal,
reception, storage & treatment of hazardous waste.

That Authorization is issued under the provisions of Hazardous and Other Waste
(Management and Transboundary Movement) Rules, 2016 from the
environmental angle only, and does not absolve the project proponent from the
other statutory obligations prescribed under any other law or any other
instrument in force. The sole and complete responsibility, to comply with
conditions laid down in all other for the time-being in force,rests with the
industry/unit/project proponent.
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—_— RAJASTHAN STATE POLLUTION CONTROL BOARD

Faimsthan 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
S e Phone: 0141-5159600,5159695Fax: 0141-5159697
N
Registered
File No: F(HSW)/Alwar(Alwar)/223(1)/2016-2017/4519-4521 Date:- 05/02/2020

Unit Id : 1297

20 That this Authorization shall not, in any way, adversely affect or jeopardize the legal
proceeding, if any, instituted in the past or that could be instituted againt you by the
State Board for violation of the provisions of the Act or the Rules made thereunder.

This bears the approval of the competent authority.
Yours Sincerely
Group Incharge

Copy To:-

1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhiwadi
you are requested to ensure the compliance of authorisation conditions under the
Hazardous and Other Waste (Management and Transboundary Movement) Rules,
2016

2 Master File

Group Incharge
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I?":i Investment Corporation Limited
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Moti Dungri Road, Alwar-301001
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I i s s CIN No. U13100RJ1969SGC001263

GSTIN.OSAABCR4695J1ZW,PAN: AABCR4695) f
Tel. No. 0144-2700513- Fax- 0144-2332663

|
Email: alwar@riico.co.in : [
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The designated space in the industrial area will be handed over to the
agency concerned for maintenance on following broad terms and

condition. '3
L a) The title of the space i.e. Parks plantation etc. in industrial areas/ housing colony will
remain with RIICO.

b) The space will be handed over on "as is where is basis' and no pucca construction in the
provided space will be allowed. However, construction of RWHS will be allowed in
consultation with the unit head concemed.

¢) In case space earmarked for Garden/Park is handed over without any development to tlte
agency, then the agency will be allowed to develop the said space with prior approval of
the development plan from tl:e concemed unit oflice.

d) All expenditure towards maintenance including water & power and for any new plantation/
greenery in the provided space shall be bome by the agency concerned and RIICO shall not

»  bear any cost on this account.

¢) The agency shall be allowed to fix 4 nos of boards of maximum size 0.60 Mtr x 1.2 Mtr) in
Circle/ Rotary and 2 nos ofboards in Parks plantation for displaying the name of the
agency/ its logo and with the statement t]:at t}Ie maintenance is being carried out by it. The
height of the board will not be more than 3 ft from the ground level.

. i
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1
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2 Rajasthan  State  Industrial % :’lr'
= Investment Corporation Limited Sy
R I Ico 7 B Moti Dungri Road, Alwar-301001

Sl fava

CIN No. U13100RJ1969SGC001263
GSTIN.0SAABCR4695J1ZW,PAN: AABCR4695)
Tel. No. 0144-2700513- Fax- 0144-2332663

Email: alwar@riico.co.in

GROW WITH RAJASTHAN

In case of maintenance of roadside plantation, it will be responsibility of the agency to
safeguard the plants by providing tree guards and Corporation will not provide any tree
guards to the agency. The agency will be allowed to put a plate of maximum size | ft x 1 ft
on each tree guards for displaying the name of agency.’
-g) The maintenance of the provided space/ roadside plantation will be carried out by the
agency in consultation with concerned unit head, RIICO. .

h) The provided space shall not be used for commercial purpose or for any other purpose and
shall be used for the public interest only.
1) The agency shall not have any right or ownership over trees/ plants or any of its.produce._
j) The agency will be responsible for regular maintenance of electrical appliances 1.e.

fountain, lights etc. fixed in the space.

k)

The agency will not be allowed to hand over any part premises to any other agency without
permission Corporation.

1) The space will be handed over to the agency initially for a period of 3 years and may be
extended with mutual consent of both the parties (i.e. RIICO and the concerned agency)
keeping in view the progress of maintenance arld observance of terms and conditions by
the agency.

m) The Corporation will have right to withdraw the permission at any point of lime without

assigning any reason with one month's notice period.
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Rajasthan State Industrial Development

& Investment Corporation Limited.

(A Rajasthan Government Undertaking )

DIC, MOTI DOONGRIROAD ALWAR — 301001
Phone No : 0144 — 2700513 Fax 0144-2332663

No:- (29 -
Date:- M /ir 7+

M/S Sri Dwarikadheesh Polymers Pvt. Ltd.
F-448-449 MIA, Alwar

Sub:- Development & Maintenance of Park at open land add joining plot no £447 at
MIA, Alwar., —_—

Ref:-  Your letter no nil dated 13.07.07
D/Sir,

With reference to above cited subject and your letter dated 13.07.07 the
Management of corporation is pleased to convey approval for Development &

Maintenance of the park at the open land add joining plot no- F-447 (A).at MIA,
—'@_—_‘—"
Alwar with following terms & conditions:-

1. The period for maintenance of park will be three years which may be

extended Keeping in view the progress of maintenance and observance
of terms & conditions.

2. The title of the provided space will remain with RIICO.

3. No pucca construction in the provided space will be allowed.

4, Maintenance along with plantation of trees / plants in the provided space
will be carried out by you with consultation with RIICO unit head Alwar.

5. All cost of maintenance and any new plantation shall be borne by you &
RIICO shall not bear any cost . )

6. The park shall not be used for commercial Purposes and it shall be used
by the public or in the interest of pliblic.

7. You shall not have any right or ownership over tree/ plant or any its
produce.

8. The Corporation will have right to withdraw the permission without
assigning any reason and without prior intimation.

9. The construction of Boundary wall with gate, electric connedtion, water

Supply connection for park will be provided the RICO Ltd. The
Maintenance charges of boundary wall & running expenses of electric &
water consumed will be born by you.

Thanking You,

Yours Faithfully,

RIICO Ltd, Alwar

E:\data\kailash_Shamﬂ\Anil Yadav\letter pad big.doc




LIST OF PLANTS

01 INDIA PALM
02 MAYUR PANKH
03 CROTAN MIX
04 GUDHAL
05 SIVETA
06 FISHLEAF
07 RED FRONG
08 BLUE KEKTUS
09 CROTEN GREEN
10 MOGRA WHITE
11 RAT KI RANI
12 KANER YELOW
13 KANER RED

15
15
11

19
06
04
08
08
13
{0
10
{0
{0




S

=

Common Name

Botanical name

Family

No. of tree {

l Banvan tree Ficus benghalensis Moraceae 13 |

2 Pongamia tree Millertia pinnata Fabaceac 56
3 f Neem tree Azadirachta indica Meliaceae 26
I Fabaceae 16

5 i Moraceae 34
Dalbergia sissoo Fabaceae S

7 Hibiscus Hibiscus rosa-sinensis Malvaceae 4
§ White mulberry Morus alba Moraceae 4
Cluster fig tree Ficus racemosa Moraceae 2

Pomegranate tree Punica granarnom Lythraceae 3

11 Jamun tree Syzvgium cumini Myrtaceae 3
2 Indian cork tree Millingronia hortensis Bignoniaceas 1
[3 Babul tree 4cacia nilorica Fabaceae 2

Total
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2951
Report On : 15/12/2023
I hereby certify that I Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of Section
29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/12/2023 from Mr Anil
Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Source Emission (Stack) of M/S Sri Dwarika Dheesh
Polymers Pvt. Ltd. , Plant - No Plant [1297] ,F-448-449, MIA Alwar , Tehsil- Alwar , District- Alwar
Collected from Stack monitoring of stack attached to briquatte fired boiler of capacity 02 TPH attached
with.c.yclone water scrubber and bag filter as a PCM Collected on 14/12/2023. The Sample was in a
condition fit for analysis as reported below :-

I funhf:r certify that I have analyzed the aforementioned sample on 15/12/2023 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result
| Particulate Matter mg/Nms 61
"I"he condit'ion of the seals, fastening and container on receipt was as follows : Intact
Signed This On 15/12/2023 &
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar

D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)

Final Report
Report No. : 2949

Report On : 15/12/2023

I hereby certify that I Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of Section
29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/12/2023 from Mr Anil
Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Sri Dwarika Dheesh
Polymers Pvt. Ltd. , Plant - No Plant [1297] ,F-448-449, MIA Alwar , Tehsil- Alwar , District- Alwar
Collected from Fugitive emission monitoring 08 meter away from the source (Pulverizer No-01) Collected
on 14/12/2023. The Sample was in a condition fit for analysis as reported below :-

I furthq certify that I have analyzed the aforementioned sample on 15/12/2023 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result
1 Suspended Particulate Matter pg/ms 375
T_he condit'ion of the seals, fastening and container on receipt was as follows : Intact
Signed This On 15/12/2023 )
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar

D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996




FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2950
Report On : 15/12/2023
I hereby certify that I Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of Section
29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/12/2023 from Mr Anil
Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Sri Dwarika Dheesh
Polymers Pvt. Ltd. , Plant - No Plant [1297] ,F-448-449, MIA Alwar , Tehsil- Alwar , District- Alwar
Collected from Fugitive emission monitoring 08 meter away from the source (Near raw material storage
l::r;aa) Pulverizer No-02 Collected on 14/12/2023. The Sample was in a condition fit for analysis as reported

elow :-

I furthgr certify that I have analyzed the aforementioned sample on 15/12/2023 and declare the result of the
analysis to be as below :-

S.No. [Parameters Result
| Suspended Particulate Matter pg/ms 473
T!le condit'ion of the seals, fastening and container on receipt was as follows : Intact
Signed This On 15/12/2023 %ﬂq"‘/
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar

D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996
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MEDICAL HEALTH CERTIFICATE

Replacement/Perivdical Exainaticn

Date-

1 General Information

—

- —

Narne Of The Employee Qo\d';\H Q j qf‘rv\ 5/0/—————”——'"’7

\ Age ye Date Of Joining RIS i SECHR
' Designation ; _\NQQMI- _—
| Temperature Sp02 BIM

IR e R AL EE, e e

2. General Examination /'T//
Height 5'€ Weight &3 Built & O o J Appearance i, o e
| Skin Allergy O Ll 2

—_ —

| Cardiovascular System Examination

Bp \3 07 20 m.m.of Hg : Heart Sounds =~ Ofc

Opthalmic examination

V|S|on Rteye G/ZC.,@ Lteye &/ £ Color vision o~ : |

AL Rt 115~
Audiometr examination

| Hearing is normal/ Hearing lossHspresent A
L/”

—_— J

“| hereby cerify that | have examined Mr. %Oe L\H _gJ/\\(?S ) "7"\/1

Today and have not found any evidence of being affected from occupatlonal hazardous/no contanegius

Medicﬁﬁcer

Dr.P. o
B. Sc., Mt .c.5.
*Strike the non applicable y R\SQt@eg No.-8866
B I

diease.




7

a ID: 11

URIT Auto Hemafology Analyzer

Name: MR. RADHY HYAM

Patient Type:
Test Time: 2023-03-13

Sender Anjali Medical

ANJALI DIAGNOSTICS CENTRE

Anand Vihar Colony, Divider.Road, Surya Nagar, Alwar (Raj,) M.: 9772824378, 8079090493

Age 45Year
Sex Male
Department

Print Time. 2023-03-13

ltern Result Unit Range Hit e At A
WBC (WBC) 7.60 1%L~ 400~11.00 o /‘ \

| LYM% (LYM%) 4460 % 20.00~40.00 H gk )
MID% (MID%) 16 10 % 3.00~10.00 H l ~N
GRANY% (GRAN%) 39 30 % 4000~70.00 - L S F08 At Tasg Mgl 20, Ve
LYM# (LYM#) 3.300 10%9/L 0 800~4.000 R 200
MID# (MID#) 1.200 10%9/L 0120~1.200 [\
GRAN# (GRAN%) 3100 1079/L 2.000~7.000 P ,/ N
RBC (RBC) 464 10M2IL 3.50~550 Sl \\‘-\
HGB (HGB) 136 gldL 12.0~16.0 S % e 1m
HCT (HCT) 389 % 37.0~54.0 "
MCV (MCV) 84.0 fiL 80.0~100.0 ——
MCH (MCH) 293 pg 27.0~32.0 4 / (
MCHC (MCHC) 35 gldL 32~35 T \ P
RDW_SD (RDW_SD) 342 fL 37.0~54.0 L e s e e
RDW_CV (RDW_CV) 18.0 % ©11.5~14.5 H
PLT (PLT) 264 1079/L 150~450
MPV (MPV) 46 fiL 7.4~104 L
PDW (PDW) 0.0 fL 10.0~14.0 |t
PCT (PCT) 012 % 0.10~0.28
P_LCR (P_LCR) 3.90 % 13.00~43.00 L

Operator administrator

Auditor




EDICAL HEALTH CERTIFICATE

Regiacement/Periodical Exaination
Date —o

1. Geperal information

Ysrme Of The Employes gfr a_{ Oal ‘ " _S:-I'

Age 54 Date Of joming -
e rater g LOOGT
Temperature - $p02 BoodGrowe

1 Generyl Examination

Moght 5/;:’ weght A_Q c_T(Ta-‘? 737;«;:—‘: x“;—el {W;Q:'T_'l?f‘ TNES
Skin Allergy ~J j- I N
Cardiovascular System Examination e

BP 120/20 mmof Hg weart Sounds A &S

Opthalmic examination

Color vision € e

Vision ng-yu U‘ﬁ _ leye 6/‘:0 =

Audigmetr examination

Hearing |3 normal/ Hearing 10y is present ooy,

*| hereby cerify that | have examined Mr G | el

Taday and have not found any evidence of being affected from occupational hazardous/ne contanegiug
digase.

%’ P'&d»ﬁl‘mutw
luc&" M.E.5.8,
Reg. Ne.-a860
*strike the non applicable Date _Rer 2 2.1




y.

URIT Auto Hematology Analyzer

ID: 02 Age 54Year
Name' MR BRIJLAL Sex. Male
Patient Type b Department -
Test Time 2023-03-13 Print Time 2023-03-13

Sender Anjali Medical

Item Result Unit Range Hit

0
WBC (WBC) 6.20 10%/L  400~11.00 ol |l \,\
LYM% (LYMC%) 47.60 % 20.00~40 00 H o -
MID% (MID%) 2560 % 300~1000 H |l =0
GRAN% (GRAN%) 26.80 % 40 00~70.00 L o S0 100 130 200 230 300
LYM# (LYM#) 2.900 10°9/L 0.800~4 000 | o 224
MID# (MID#) 1.500 10°9/1L 0.120~1.200 H /\
GRAN# (GRAN#) 1.800 10n9/L 2.000~7.000 L > { \
RBC (RBC) 462 10M2L  350~5.50 Sl b
HGB (HGB) 156 aldL 12.0~16.0 )
HCT (HCT) 44.0 % 37.0~54.0 e
MCV (MCV) 954 L " 80.0~100.0
MCH (MCH) _ 337 Pg 27.0~32.0 H s ‘ /\ /
MCHC (MCHC) 35 g/dL 32~35 - H T /f o P ‘
RDW_SD (RDW_SD) 376 L 37.0~54.0 S S TR e
RDW_CV (RDW_CV) 16.6 % 115~145 H
PLT (PLT) 100 10°9/L 150+450 L
MPV (MPV) 61 iL 7.4~104 L
PDW (PDW) 00 L 10.0~14.0 L
PCT (PCT) 006 % 010~0.28 5
P_LCR (P_LCR) 14.00 % 13.00~43.00

Operator administrator Auditor




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

_Name Of The Employee R A-MM o A/ Slo S
Age SE Date Of Joining
Designation Working Place

_ Temperature Sp02 Blood Group

2. General Examination

Height &g Weight 40 (Q, Built (Fr, / Appearance
Skin Allergy N O 4] /4

| Cardiovascular System Examinaticn
|

| B.P /y)//é)b’ m.m. of Hg Heart Sounds o~ o~

Opthalmic examination

' vision-Rteye & /4 /) Lteye 6//,( n Color vision A/,
/ V. .

Audiometr examination

{ Hearing is normal/ Hearing loss is present

= . )

*| hereby cerify that | have examined Mr . Raor Lo /\9‘3 ;

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease. (;(?(
Medical Officer
OEp
B.s¢ g\ ag
R B B8,
*Strike the non applicable . o Dateeg. g s




Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M.: 9772824378, 8079030493

URIT Auto Hematology Analyzer

ID: 000000000002

Name: MR. RAMSAHAY

Patient Type:

Test Time: 2023-03-29

Sender:Anjali Medical

Age: 56Year

Sex: Male
Department: ANJALI MEDICAL
Print Time: 2023-03-29

Item Result Unit Range Hit Br
WBC (WBC) 5.00 1079/L 4.00~11.00 <
LYM% (LYM%) 32.90 % 20.00~40.00 2
MID% (MID%) 680 % 3.00~10.00
GRAN% (GRAN%) 60.30 % 40.00~70.00 TR
LYM# (LYM#) 1.600 10%9/L 0.800~4.000 39 z
MID# (MID#) 0.300 1079/L 0.120~1.200
GRAN# (GRAN#) 3.100 10°Q/L " 2.000~7.000 2
RBC (RBC) 4.48 10M2L  3.50~5.50 %
HGB (HGB) 13.8 g/dL 12.0~16.0 o S0 10 150 200
HCT (HCT) 41.9 % 37.0~54.0 : 20
MCV (MCV) 93.7 fL 80.0~100.0
MCH (MCH) 30.8 pg 27.0~32.0 4
MCHC (MCHC) 33 gldL 32~35 T
RDW_SD (RDW_SD) 492 L 37.0-54.0 LT
RDW_CV (RDW_CV) 13.9 % 11.5~14.5
PLT (PLT) 120 10"9/L 150~450 L
MPV (MPV) 95 fiL 7.4~10.4
PDW (PDW) 0.0 fL 10.0~14.0 L
PCT (PCT) 0.11 % - .0.10~0.28
P_LCR (P_LCR) 39.30 % 13.00~43.00
Operalor:administrator Auditor:




MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

| Name Of The Employee  Lov € R Q4 Slo
Age Y Date Of Joining
| Designation Working Place Bl
‘ Temperature Sp02 Blood Group
"L |
2. General Examination s
Hei TN oht B " Bui rance
s glght = Weight & va Built Appea
 Skin Allergy |
L
| Cardiovascular System Examination
' BP I 9_0/%0 m.m. of Hg Heart Sounds
E Opthalmic examination
\
| Vision - Rteye (97bé D leye &4 p Color vision  Afo—
7 4 7
| Audiometr examination

\ ; .
Hearing is normal/ Hearing loss is present e~

J
L

*| hereby cerify that | have examined Mr . Llove Koo+

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

Medi%?bﬁcer

Dr. p

diease.

*Strike the non applicable Dat%‘ N°-~85




ANJALI DIAGNOSTICS CENTRE

Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M. 9772824378, 8079090493

URIT Auto Hematology Analyzer

ID: 01 Age: 42Year
Name: MR. LOVE KUSH Sex: Male
Patient Type:

Department: ANJALI MEDICAL

Test Time: 2023-03-29 Print Time: 2023-03-29

Sender:Anjali Medical

Item Result Unit Range Hit WL

WBC (WBC) 4.80 09I 4.00~11.00 3

LYM% (LYM%) 32.30 % 20.00~40.00 g

MID% (MID%) ' 12.00 % 3.00~10.00 H b
GRAN% (GRAN%) 55.70 % 40.00~70.00 A o LA . R
LYM# (LYM#) 1.500 1079/L 0.800~4.000 39 =
MID# (MID#) 0.500 109/L 0.120~1.200

GRAN# (GRAN#) 2.800 10NQ/L  2.000~7.000 "

RBC (RBC) 5.49 10M2L  3.50~5.50 B

HGB (HGB) 15.1 g/dL 12.0~16.0 8 e e W
HCT (HCT) 468 % 37.0~54.0 . o

MCV (MCV) 85.3 L 80.0~100.0

MCH (MCH) 275 pg 27.0~32.0 P

MCHC (MCHC) 32 o/dL 32~35 T —

RDW_SD (RDW_SD) 436 L 37.0~54.0 I T T S
RDW_CV (RDW_CV) 13.3 % 11.5~14.5 O

PLT (PLT) 132 10%9/L 150~450 L

MPV (MPV) Uy B8 L 7.4~10.4

PDW (PDW) 0.0 AL 10.0~14.0 i

PCT (PCT) 0.12 % 0.10~0.28

P_LCR (P_LCR) 42.50 % 13.00~43.00

Operator:administrator

Auditor:




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

, Date-

1. General Information

' Name Of The Employee _;BQ:Q Q,Ao*no{ S/o

Age 59, Date Of Joining ]|
Designation S Working Placm it
Temperature Sp02 Blood Group A Pe oo b

—

2. General Examination

" Height 5'Q Weight 10 R0 Built & o)) Appearance N (S
Skin Allergy ~NoO . U

Cardiovascular System Examination

|BP 120 29‘0 m.m. of Hg Heart Sounds [N Q.C

Opthalmic examination

Vision - Rteye &//é 9 Lteye §/é@ Colorvision A~y

Audiometr examination

Hearing is normal/ Hearing loss-s-presert . o

*| hereby cerify that | have examined Mr. 8 C’Ll onrd

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.
Medical Officer
Or, p s
B .o." .
*Strike the non applicable R‘R.a L., <y

&g, No.. S,

85




Anand Vihar Colony, Divider[Road, Surya Nagar, Alwar.(Raj.) M. 9772824376, 8079090493

URIT Auto Hematology Analyzer

ID: 05
Name: MR. BAL CHAND PRASAD
Patient Type:
Test Time' 2023-03-13

Sender Anjali Medical

Age 52Year
Sex Male
Department
Print Time' 2023-03-13

Item Result Unit Range Hit e ey

WBC (WBC) 5.40 10°9/L 4.00~11.00 w‘\ !r\\

LYM% (LYM%) 53.10 % 20 00~40.00 H 4 / el

MID% (MID%) 13.10 % 3.00~10.00 H . o
GRAN% (GRAN%) 33.80 % 40.00~70.00 L BER B ke
LYM## (LYM#) 2.800 1079/L 0.800~4.000 ;Lo 9
MID# (MID#) 0.700 10°9/L  0.120~1200 I,»" \

GRAN# (GRAN#) 1.900 10%9/L 2.000~7.000 L 8 | | \

RBC (RBC) 458 10M2IL 350~5.50 3y el S

HGB (HGB) 14.0 gldL 12.0~16.0 S % Ba . e Bw
HCT (HCT) 389 % .37.0~54.0 a

MCV (MCV) 85.0 L 80.0~100.0 1 3P ——
MCH (MCH) 305 g 127.0~32.0 fl . /

MCHC (MCHC) 36 gldL 3235 H d \_\ B x
RDW_SD (RDW_SD) 32.5 fL 37.0~54.0 L l ——
RDW_CV (RDW_CV) 163 % 115~14.5 H

PLT (PLT) 127 10°9/L 150~450 L

MPV (MPV) 7.0 fL 7.4~10.4 L

PDW (PDW) 0.0 il 10.0~14.0 L

PCT (PCT) 0.08 % £ 0.10~0.28 L

P_LCR (P_LCR) 18.80 % 13.00~4300

Auditor




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

- e ! & e ey
_Name Of The Employee D ee padl ™) odoMns/o —
l i

 Age oy ~ DateOf Joining e B8 )
_ Designation ¥ ie o o Working Place LC&JO’Y___:
| Temperature Sp02 Blood Group A2t

\

2. General Examination

(Height 510" Weight 67 K2 Built ( GA@JAppearance =~ &2 | |
_ Skin Allergy Mo .- v

—

‘ Cardiovascular System Examination

BPp 120 /80 m.m. of Hg HeartSounds s 9 Q et _}

Opthalmic examination \

l Vision-Rteye (/&7 lteye é:fbp Color vision po— ‘

l Audiometr examination

| Hearing is normal/ Hearing loss-is-present NoQ

*| hereby cerify that | have examined Mr . Dee palk Madsoin

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease. 4
Medical Officer
Or. p, S. A
“Strike the non applicable : o B.Se o, '2ad

R B3
MC Reg, No..g 85'6




URIT Auto Hematology Analyzer

1D 01 Age 41Year
Name MR DEEPAK MADDAN Sex Male
Patient Type: Department: ANJALI MEDICAL
Test Time: 2023-03-13 : Print Time. 2023-03-13
' Sender Anjali Medical
Item Result Unit Range Hit l“;“ 7hHe
WBC (WBC) 10.30 7091 4.00-1100 |
LYM% (LYM%) 43.40 % 20.00~40.00 H 2 /' T
MID% (MID%) 18.80 % 3.00~10.00 H | ol
GRAN% (GRAN%) 37.80 % 40.00~70.00 L G (e A S
LYM# (LYM#) 4.400 10M91L 0.800~4.000 H [l 209
MID# (MID#) 1.900 1079 0.120~1.200 H ’ i\
GRAN# (GRAN#) . 4.000 10°9/L 2 000~7 000 | ;'
RBC (RBC) 4.85 10M2IL 350~550 : /
HGB (HGB) 16.1 gldL 12.0~160 H e O
HCT (HCT) 43.9 % 37.0~54.0 : "
MCV (MCV) 90.7 iL 80.0~100.0 NI
MCH (MCH) 331 pg 27.0~32.0 H 4 /\ /
MCHC (MCHC) 37 gldL 32~35 H T) I : /
RDW_SD (RDW_SD) 34.8 L 37.0~54.0 L L =
RDW_CV (RDW_CV) 15.2 % 115~145 H
PLT (PLT) 241 10%9/L 150~450
MPV (MPV) 5.0 L 7.4~10.4 L
PDW (PDW) 00 ygayfl 10.0~14.0 L
PCT (PCT) 0.12 % © 010~0.28
P_LCR (P_LCR) 560 % ' 13.00~43.00 .
Operator administrator Auditor K




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

Name Of The Employee SunNIL Rumm AR, Slo
| Age L}Ji ~ DateOfJoining (RS o R
‘rDe_signation Working Place S g
| Temperature Sp02 BloodGroup
2. General Examination ESEySt
Height &7°Z weight Q¥ /W Built Appearance |
| Skin Allergy o = ‘

‘ Cardiovascular System Examination

, |
: BP /2 2//?7/ m.m. of Hg Heart Sounds 4, \

Opthalmic examinaticn

|
Vision - Rteye ‘5/5 D Lteye Q/fé ) Color vision &/ ‘

| Audiometr examination g [

Hearing is normal/ Hearing loss is present i “

\
“| hereby cerify that | have examined Mr . Serqud R :

Today and have not found any evidence of being affected from occupational hazardous/no contanegius
diease.

Medical Sfficer
P
MG A
Rign oo Mg o930
€ Regug, o:S.
6

\
*Strike the non applicable




URIT Auto Hematblogy Analyzer

ID: 000000000003

Name: MR. SUNIL KUMAR

Patient Type:

Test Time: 2023-03-29

Sender.Anjali Medical

Age: 44Year

Sex: Male

Department: ANJALI MEDICAL
Print Time: 2023-03-29

Item Result Unit Range Hit
WBC (WBC) 10.10 10%9/L " 4.00~11.00

LYM% (LYM%) 18.70 % 20.00~40.00 L
MID% (MID%) 6.60 % 3.00~10.00

GRAN% (GRAN%) 74.70 % 40.00~70.00 H
LYM# (LYM#) 1.800 10%9/L 0.800~4.000

MID# (MID#) 0.600 10%9/L 0.120~1.200

GRAN# (GRAN#) 7.700 10%9/L 2.000~7.000 H
RBC (RBC) 413 10M2/L 3.50~5.50

HGB (HGB) 1425 g/dL 12.0~16.0

HCT (HCT) 39,5 % 37.0~54.0

MCV (MCV) 95.8 fiL 80.0~100.0 -

MCH (MCH) 30.2 pg 27.0~32.0

MCHC (MCHC) 32 g/dL 32~35 I
RDW_SD (RDW_SD) 475 fL 37.0~54.0

RDW_CV (RDW_CV) 14.5 % 11.56~14.5

PLT (PLT) 234 10%9/L 150~450

MPV (MPV) 9.0 fL 7.4~10.4

PDW (PDW) 0.0 fL 10.0~14.0 L
PCT (PCT) 0.21 % 0.10~0.28

P_LCR (P_LCR) 34.40 % 13.00~43.00

3

ANJALI DIAGNOSTICS CENTRE

Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M. 9772824378, 8079090493

ne»n

100 150 200 250 300

an

-

/\\
o

22

\\ /l
10 15

Operator:administralor




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

Name Of The Employee 8@(% mﬁﬂ\/) —

Age 59 Date Of loining SRRl
' Designation e Working Place A (OO Q™ {
| Temperature i 3 SpOZ Blood Group

2. General Examination

| Height s'C Weight B2 Kl suilt G sye=SfAppearance 7N =S |
' Skin Allergy AL 9 ‘
* S k |
?é?diovascular System Examination
|

|
BP 120 / g mm.of Hg Heart Sounds 1\[ o= f

Opthalmic examination

Vision - Rteye &/ (=D Lteye (3/6 12 Color vision 9~ o — &
" Audiometr examination
|
| Hearing is normal/ Hearing loss i present

i Qi

*| hereby cerify that | have examined Mr .

ﬂ\orw N oo

J

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.

*Strike the non applicable

Mednca'lsgf?&r

B. Sc., MB.B.s,

RMcC Reg No.-8866




ID: 02

URIT Auto Hematology Analyzer

Name: MR RAM NARYAN

Patient Type:
Test Time 2023-03-15

Sender.Anjali Medical

Age 54Year
" Sex: Male

Department. ANJALI MEDICAL

Print Time: 2023-03-15

ltem Result Unit Range Hit !
WBC (WBC) 6.90 1079/L 4 00~11.00 ]
LYM% (LYM%) 25.60 % 20.00~40.00 e /
MID% (MID%) 16.20 % 3.00~10.00 H /
GRAN% (GRAN%) 58.20 % 40.00~70.00 T
LYM# (LYM#) 1.700 10%9/L 0.800~4.000 ,
MID# (MID#) 1100 1079/L 0.120~1.200

GRAN# (GRAN#) 4100 1079/ 2.000~7.000 3;
RBC (RBC) 4.89 10M2L 3.50~5.50 5 /
HGB (HGB) 14.3 aldL 12.0~16.0 o
HCT (HCT) 39.4 % ' 37.0~54.0 s
MCV (MCV) 807 iL 80.0~100 0 it
MCH (MCH) 29.2 pg 27.0~320 f;; ,/
MCHC (MCHC) 36 gldL 32~35 H |/
RDW_SD (RDW_SD) 304 L  37.0-54.0 L | '
RDW_CV (RDW_CV) 155 % 115~14 5 H

PLT (PLT) 136 10M9/L 150~450 L

MPV (MPV) 6.0 fL 7.4~10.4 L

PDW (PDW) 0.0 fL 10.0~14.0 L

PCT (PCT) 0.08 % ©0.10~0.28 L

P_LCR (P_LCR) 10.00 % 13.00~43.00 L

Operator administrator

Auditor




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

Name Of The Employee 1) ) eQL) /‘CQWDYS/O

Age R o L ,(-/,C) = L Date OfJomlng N e S s —
Designation 7 : 1 Workmg Place Mg,’, e
Temperature = Sale ~ L SpOZy T g 7_viBlgqgl_Group_‘- S e

2. General Examination A g RS
Height 56" weight BS/<pp  Buil Q_@?W Appearance N aQ |
Skin Allergy NI : RIS B 7 S O ’

@
{
1

i Cardiovascular System Examination !

8P 190/20 mmOng Heart Sounds &J @€ |

‘:)Oguthalmic examination

N i

| |
= \

V|5|on Rteye /5 D  lteve é{é ) Color vision No—

y Audlometr exammatlon

| 1 ‘

] Hearlng is normal/ Heanngjns&xs—prese’nt O s e < b
i

Dimeol Rymrgws

*| hereby cerify that | have examined Mr.

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.
Medical Officer

*Strike the non applicable Rmc R@& N__o -8865




URIT Auto Hematology Analyzer

ID: 03 Age. 40Year
Name MR DINESH KUMAR Sex Male
Patient Type. Department:
Test Time: 2023-03-13 Print Time 2023-03-13
Sender Anjali Medical
ltem Result Unit Range Hit A i s
WRBC (WBC) 6.20 1079/L 4.00~11.00 al
LYM% (LYM%) 51.60 % 20.00~40.00 H LA
MID% (MID%) 19.80 % 3.00~10.00 H Ll , ey
GRAN% (GRAN%) 28.60 % 40.00~70.00 L LELE
LYM# (LYM#) 3100 10%9/L . 0.800~4.000 2 s
MID# (MID#) 1200 10°9/L 0.120~1.200 8
GRAN# (GRAN#) 1.900 10M9/L 2.000~7.000 i 3? ,f >
RBC (RBC) 457 10M2L  3.50~550 cl / N
HGB (HGB) 16.5 g/dL 12.0~16.0 H T W e
HCT (HCT) 44.8 % 37.0~54.0 i
MCV (MCV) 982 L 80.0~100 0 -
MCH (MCH) 361 pg 27.0-320 H o | /
MCHC (MCHC) 37 gldL 32~35 H Tl \1 /
RDW_SD (RDW_SD) 376 fL 37.0~54.0 I T S e
RDW_CV (RDW_CV) 15.4 % 11.5~14 5 H
PLT (PLT) 156 10%9/L 150~450
MPV (MPV) 56 L 74~104 L
PDW (PDW) 00 fL 10.0~14.0 B
PCT (PCT) 008 % 0.10~0.28 L
P_LCR (P_LCR) 11.20 % 13.00~43.00 L




MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

Name Of The Eﬁployee Sudarmio Kot S/o
=52

Age Date Of Joining |
Designation

e ol Working Place ~ ALLJ o
Temperature Sp02 Blood Group

j 2. General Examination

{ Height 5 Q' Weight €0 RAP  Built G o~==Dhppearance NN |
i Skin Allergy e NN i |

|

1

i Cardiovascular System Examination

l
BP 10 7 Q O m:m. of Hg ' Heart Sounds 4+ &—< .
1
Opthalmic examination
| Vision - Rteye Q/A ) Lteye A//A ) Color vision Pfp—— |
s T

| Audiometr examination |
|

o
Hearing is normal/ Hearingtossispresent N O
L

*| hereby cerify that | have examined Mr. g & QQQ’YVIQ &G/VH :

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.
Medica‘ Officer

Dr. P, St .
B' SC'] ME ¥

*Strike the non applicable

TSI




ANJALI DIAGNOSTICS CENTRE

ﬁ GUELD Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj,) M.; 9772824378, 8079090433

URIT Auto Hematology Analyzer

ID: 06 .Age: 52Year
Name: MR.SUDAMA RAM Sex: Male
Patient Type: ' Department:
Test Time: 2023-03-13 Print Time: 2023-03-13

Sender:Anjali Medical

Item Result Unit Range Hit
WBC (WBC) 5.10 1079/ 4.00~11.00

LYM% (LYM%) 29.60 % 20.00~40.00

MID% (MID%) 21.00 % 3.00~10.00 H
GRAN% (GRAN%) 49.40 % 40.00~70.00

LYM# (LYM#) 1.500 109/l - 0.800~4.000

MID# (MID#) 1.000 1079/L 0.120~1.200

GRAN# (GRAN#) ' 2.600 1079/L 2.000~7.000

RBC (RBC) 3.62 10M2/L 3.50~5.50

HGB (HGB) 13.2 gldL 12.0~16.0

HCT (HCT) 352 % 37.0~54.0 i
MCV (MCV) 973 L 80.0~100.0

MCH (MCH) 364 pg 27.0~320 H
MCHC (MCHC) 38 gldL 32~35 i
RDW_SD (RDW_SD) 36.4 fL 37.0~54.0 L
RDW_CV (RDW_CV) 14.9 % 11.5~14.5 H
PLT (PLT) 96 1079/L 150~450 L
MPV (MPV) 6.3 fL 7.4~10.4 L
PDW (PDW) 0.0 fL 10.0~14.0 L
PCT (PCT) 0.06 % . 0.10~0.28 e

15.10 % 13.00~43.00

P_LCR (P_LCR)

R e R N
Auditor




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

General Information
Name Of The Employee ImMmod Repoy-s/o
gge. . (-/__5 Date Of Joining

L_esugnatlon Working Place AL B8O g 7 i
Temperature Sp02 '~ Blood Group

|
J

2. General Examination

Skin Allergy NS

Height B Weight Gv ISp O Built prearance S |
U ~

Cardiovascular System Examination

B.p 4 Z—,o/qo m.m. of Hg Heart Sounds A~/ O-O ‘

f Opthalmic examination

l

‘Lision - Rteye @,7/5 D Lteye 6/{5 ) Color vision g~ y~—

' Audiometr examination

Hearing is normal/ Hearing loss-is-present N @) WY

*| hereby cerify that | have examined Mr . '\ff O d ?Q Urna

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.

*Strike the non applicable

Med%\&ﬁcer

Dr. P. S. Azad
B. Sc., M.B.B.S.

RMICReg. No.-8866




g

Anand Vihar Colony,

URIT
ID: 09
Name: MR. VINOD KUMAR
Patient Type:

Test Time: 2023-03-13

Sender:Anjali Medical

Divider Road, Surya Nagar, Alwar (Raj.) M

Auto Hematology Analyzer

Age: 45Year
Sex: Male
Department:

ANJALI DIAGNOSTICS CENTRE

.+ 9772824378, 8079090493

Print Time: 2023-03-13

Item Result Unit Range Hit T ARy s

WBC (WBC) 5.60 10%9/L 4.00~11.00 A

LYM% (LYM%) 53.80 % 'y} 20.00~40.00 H 2l \

MID% (MID%) 11.80 % 3.00~10.00 H sk e i
GRAN% (GRAN%) 34.40 % 40.00~70.00 L e Um e - e
LYM# (LYM#) 3.000 10°9/L 0.800~4.000 | » 5
MID# (MID#) 0.600 10°L 0.120~1.200 S iy \

GRAN# (GRAN#) 2.000 10'9/L  2.000~7 000 s || \\

RBC (RBC) 4.51 10M2IL 350~5.50 Fhy o

HGB (HGB) 14.4 gldL 12.0~16.0 °© 0 10 150 200
HCT (HCT) 37.5 % 37.0~54.0 k "

MCV (MCV) 83.3 L 80.0~100.0 ! . =]
MCH (MCH) 319 pg 27.0~32.0 Pl ,,f \ /

MCHC (MCHC) 38 g/dL 32~35 H " el oA
RDW_SD (RDW_SD) 315 fL 37.0~54.0 I | e e~ T TR
RDW_CV (RDW_CV) 15.8 % 11.5~145 H

PLT (PLT) 129 10°g/L 150~450 L

MPV (MPV) 59 L 7.4~10.4 L

PDW (PDW) 0.0 fL 10.0~14.0 i

PCT (PCT) 0.07 % 0.10~0.28 L

P_LCR (P_LCR) 10.70 % 13.00~43.00 L

Operator.administrator

Auditor

f




MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information
2Eneral Information

Name Of The Employee
Age

Designation
Temperature Sp02

Roichar Rowias
0 Date Of Joining
Working Place /~\LCy ) —~—
Blood Group

|

2. General Examination

Height B Weight G 3 R p Built G &=~ appearance ~ w
Skin Allergy N d

|

|

|
Cardiovascular System Examination

B.P 110/9_ QO m.m. of Hg Heart Sounds A~/ O X

Opthalmic examination

|
liision -Rteye 2 AL, P2 Lteye 6/,:, 7 Color vision /\,‘_/4,\. |
I R ST

| Audiometr examination

|

; Q
| Hearing is normal/ Hearing loss is-present NGO

I} ] ,
*I hereby cerify that | have examined Mr . R (70"/} L& o

Today and have not found any evidence of being affected from occupational hazard

ous/no contanegius
diease.

Medica cer
Dr. P. S. Azad
B. Sc., M.B.B.S.

RMC Reg. No.-8866
*Strike the non applicable ] 1 Date

|
{
|
|
|




ID: 07

Name: MR KRISHAN KUMAR

Patient Type:

Test Time: 2023-03-13

Sender.Anjali Medical

URIT Auto Hematology Analyzer

D

Age: 40Year
Sex: Male
epartment:
Print Time: 2023-03-13

Item Result Unit Range Hit
WBC (WBC) 5.80 10%/L 4.00~11.00 S
LYM% (LYM%) 38.50 % 20.00~40.00 8l |f
MID% (MID%) 9.80 % 3.00~10 00 }
GRAN% (GRAN%) 51.70 % 40.00~70.00 B0
LYM# (LYM#) 2200 109/l 0.800~4.000 o,
MID# (MID#) 0.500 10%/L  0.120~1.200 |
GRAN# (GRAN#) 3.100 109L  2.000~7.000 sl | ]
RBC (RBC) 4.10 10M2L 3.50~5.50 il
HGB (HGB) 12.5 g/dL 12.0~16.0 "
HCT (HCT) 343 % 37.0~54.0 L ;
MCV (MCV) 83.9 i 80.0~100.0
MCH (MCH) 304 pg 27.0~32.0
MCHC (MCHC) 36 gldL 32~35 H
RDW_SD (RDW_SD) 336 L 37.0~54.0 L L
RDW_CV (RDW_CV) 204 % 11.5~14.5 . H
PLT (PLT) 123 100 150~450 L
MPV (MPV) 5.8 il 74~10.4 L
PDW (PDW) 0.0 L 10.0~14.0 L
PCT (PCT) 0.07 % £0.10~0.28 E

9.60 % 13.00~43.00 L

P_LCR (P_LCR)

94 120

ANJALI DIAGNOSTICS CENTRE

Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M.: 9772824378, 8079090493

Auditor

10 15 20 25




MEDICAL HEALTH CERTIFICATE
Reglacement[Periodical Exaination

1. General Information
Tt o]

Name Of The Employee |

Age 85 Date Of Joining
Designation

Working Place  ALcooro—
Temperature

Sp02 . Blood Group
2. General Examination

Helght  STET  weght S0 \K&Q Built &= Appearance 7 ST
Skin Allergy ~NO -

U BN PR, W Bty
Cardiovascular System Examination T

Heart Sounds AU Q> <

B.P 110 20 mm.of Hg

Opthalmic examination [
! i ‘
_ Vision - Rteye < éé D Lteye & _/é ‘@ : Color vision o B ‘

Audiometr examination

E Hearing is normal/ﬁfjﬁu&lnss-is—presem N o |

e s e

*I hereby cerify that | have examined Mr . NQ/‘ 0 . pﬁ.,e

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.
Medical Officer
Dr- p. S‘ AZad
*Strike the non applicable R%(t?c'v M.B.B.s




ANJALI DIAGNOSTICS CENTRE

Anand Vihar Colony,

Divider Road, Surya Nagar, Alwar (Raj.) M.: 9772824378, 8079090493

URIT Auto Hematology Analyzer

ID: 08 Age: B5Year
Name: MR. KUVARPAL Sex: Male
Patient Type: Department:

Test Time: 2023-03-13 Print Time: 2023-03-13
Sender:Anjali Medical

Item Result Unit . Range Hit . o

WBC (WBC) 7.30 10%9/L 4.00~11.00 = o .’l

LYM% (LYM%) : 45.30 % 20.00~40.00 H o / 5

MID% (MID%) 15.70 % 3.00~10.00 H |l .o
GRAN% (GRAN%) 39.00 % 40.00~70.00 L ° 0 100 30 0 2o 30
LYM# (LYM#) 3.300 10M9/L 0.800~4.000 A ®

MID# (MID#) 1.100 10°9/L 0.120~1.200 i\

GRAN# (GRAN#) 2.900 10°/L  2.000~7.000 s %

RBC (RBC) 5.03 10M2/L 3.50~5.50 c3 /' \\

HGB (HGB) 15.1 aldL 12.0~16.0 6 “aF s T 3%

HCT (HCT) 4186 % 37.0~54.0 . "

MCV (MCV) 82.9 fL 80.0~100.0 ‘ —
MCH (MCH) 30.0 pg 27.0~32.0 f! /\ / |
MCHC (MCHC) 36 a/dL 32~35 H T L[’! ¥ ]
RDW_SD (RDW_SD) 32.5 L * 37.0~54.0 Lo T
RDW_CV (RDW_CV) 15.9 % 11.5~14.5 ~H

PLT (PLT) ' 183 10°9/L 150~450

MPV (MPV) 5.0 L 7.4~10.4 L

PDW (PDW) 0.0 L 10.0~14.0 L

PCT (PCT) 0.09 % 0.10~0.28 L

P_LCR (P_LCR) 6.70 % 13.00~43.00 ks

Operator-administrator Auditor B




MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

Name Of The Employee Cyyvr ProlkRco 5 \m\ e

M& Date Of Joining
D .

esignation Working Place PLCO Qo
Temperature Sp02 Blood Group
e e e S
e SR T 0

2. General Examination

3 : Y m {
Height .5/ o7 Weight G7 Ko gy &<&—<) Appearance AN/ & G
S/

Skin Allergy ~'
e e o e T

Cardiovascular System Examination

BRI iz /90 m.m. of Hg HeartSounds N o<

Opthalmic examination

| Vision -Rteye  &/a ) Lteye 6//6 7) Color vision ot/
/

Audiometr examination

Bearing is normal/~Heari_ngﬁs_s_j5_pzesenr IN O,

*I hereby cerify that | have examined Mr. () P o &?QL; V a O@ ~

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.
Medicak;%icer
Dr, p
: B.Sc ES'BAZaa
*Strike the non applicable Rume ;gg 8.8 5
No.-gagg




URIT Auto Hematology Ahalyzer

Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M.: 9772824378, 8079090493

ID: 10 Age: 42Year
Name: MR.OMPRAKASH YADAV Sex: Male
Patient Type: Department:

Test Time: 2023-03-13 Print Time: 2023-03-13

Sender:Anjali Medical
Item Result Unit Range Hit n o
WBC (WBC) 9.10 10%/L 4.00~11.00 ol I
LYM% (LYM%) 62.30 % 20.00~40.00 H el |f
MID% (MID%) 12.30 % 3.00~10.00 H / . i
GRAN% (GRAN%) 25.40 % 40.00~70.00 L 0 e AN ST
LYM# (LYM#) 5.600 1049/L 0.800~4.000 H | 223
MID# (MID#) 1.100 1079/L 0.120~1.200 /\'\
GRAN# (GRANH#) 2.400 1079/L 2.000~7.000 Bl P
RBC (RBC) 3.55 10M2/L * 3.50~5.50 €l \'\\-
HGB (HGB) v 14.1 g/dL 12.0~16.0 o e 150 200
HCT (HCT) 36.9 % 37.0~54.0 L i
MCV (MCV) 104.2 fL 80.0~100.0 H | A —
MCH (MCH) 39.7 pg 27.0~32.0 H °l b / ]
MCHC (MCHC) 38 g/dL 32~35 H " \ /
RDW_SD (RDW_SD) 40.8 fiL 37.0~54.0 L - e
RDW_CV (RDW_CV) 15.2 % 11.5~14.5 H
PLT (PLT) v 141 1079/L 150~450 L
MPV (MPV) 6.3 fL 7.4~10.4 [
PDW (PDW) 0.0 fL 10.0~14.0 L
PCT (PCT) 0.08 % 0.10~0.28 L

15.40 % 13.00~43.00

P_LCR (P_LCR)

Operator:administrator

Auditor




MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

Name Of The Employee

Raf e oh (Rei1 o +S/o

Age_ . Ly Date Of Joining

Designation Working Place  /AALOOY 7 i
Temperature Sp02 Blood Group 3
e ‘ ]

2. General Examination

Height &§'gQ” Weight £& K&,_P Built @ 08| Appearance AN &€ ]

Skin Allergy NO gt j
& |

Cardiovascular System Examination

(BP 120/Q0 mm.of Hg

Heart Sounds “AJ X

Opthalmic examination

Lteye

Color vision

i VS

| Vision - Rteye é/é 7

&/ p
7 ,

Audiometr examination

| Hearing is normal/ Hearing loss is present

N o Q

*| hereby cerify that | have examined Mr.

F\aj e2y Rermioa

Today and have not found any evidence of being affected from occupational hazardous/no contanegius ‘

Medi%\ﬁ%ﬁ‘rcer

diease.

*Strike the non applicable




ID: 03

Name: MR. RAJESH KUMAR
Patient Type:

Test Time: 2023-03-15
Sender:An;ali Medical

URIT Auto Hematology Analyzer

Item Result Unit Range Hit
WBC (WBC) 7.10 1019/L 4.00~11.00
LYM% (LYM%) e

Age: 41Year
Sex: Male
Department- ANJALI MEDICAL
Print Time: 2023-03-15

34.00 % " 20.00~40.00 5
MID% (MID%) 18.30 % 3.00~10.00 H g
GRAN% (GRANY) 47.70 % 40.00~70.00 % 20 20 300
- LYM# (LM 2.400 10°9/L 0.800~4.000 [ s o
| MID# (MID#) 1.200 10°9/1L 0.120~1.200 ' ,.‘/\\
| GRAN# (GRAN#) 3.500 1079/L 2.000~7.000 e B
' RBC (RBC) 3.94 10M2L  350~550 Sy N
- HGB (HGB) 14.1 g/dL 12.0~16.0 o s 1% a0 e
| HCT (HeT) 35.4 % 37.0~54.0 L
- MCV (MCv) 90.1 fL 80.0~100.0
MCH (MCH) 35.7 pg 27.0~32.0 H
" MCHC (MCHC) 40 g/dL 32~35 H
| RDW_SD (RDW_sSD) 336 fL 37.0~54.0 L
JRDW_CV (RDW_cV) 15.3 % 11.5~14.5 H
‘\PLT (PLT) 154 10%9/L © "150~450
MPV (MPV) 73 fL 7.4~10.4 L
PDW (PDW) 0.0 fL 10.0~14.0 ol
PCT (PCT) 0.11 % 0.10~0.28 :
23.10 % 13.00~43.00 ‘

®_LCR (P_LCR)

Auditor.




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

2eneral Information
Name Of The Employee N/ Rer N Klrmavs/o
A
Dge' . &) = Date Of Joining
esignation Working Place /A (_Cx7 0o
Temperature Sp02 Blood Group
B

2. General Examination

Skin Allergy N

Height 5/ 5" Weight S7 20 suilt CMAppearance N |
v/ : |

|

Cardiovascular System Examination

B.P \QO/Q—O m.m. of Hg Heart Sounds AN Y

=]

r()pthalmic examination
1

[

]Vision-Rteye (O Lteye 6,/5 D Colorvision g~/ »—

| Audiometr examination

| Hearing is normal/ HearirgossTs present S ANEORR,

*| hereby cerify that | have examined Mr. /\/e QQ’C\?\J{ Rervian

Today and have not found any evidence of being affected from occupational hazardous/no contanegius

diease.
Medic%ﬁ%‘f‘ﬁcer
Dr. P. S. Azad
*Strike the non applicable B. Sost

RMC Reg. No.-8855




ID: 04

URIT Auto Hematology Analyzer

Name: MR.NEERAJ KUMAR

Patient Type:
Test Time: 2023-03-13

Sender.Anjali Medical

Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M

9772824378, 8079090493

Age: }11Year
Sex: Male

Department:

Print Time: 2023-03-13

Item Result Unit Range Hit 7T

WBC (WBC) 6.00 10'9/L 4.00~11.00 i

LYM% (LYM%) 41.90 % 2000~4000  H 8B 8 s )
MID% (MID%) 17.40 % 3.00~10.00 H [l e
GRAN% (GRAN%) 4070 9% 40.00~70.00 oL L0l Jaa < w0, "
LYM# (LYM#) 2.500 1079/ 0.800~4.000 s 28, i
MID# (MID#) 1.000 10%9/L 0.120~1.200 ‘ [\

GRAN# (GRAN#) 2.500 1079/L 2.000~7.000 3! ,/ \\\

RBC (RBC) 4.15 10M2IL | 3.50~5.50 o '

HGB (HGB) 14.4 g/dL 12.0~16.0 G - W aw B %
HCT (HCT) 38.5 % 37.0~54.0

MCV (MCV) 92.8 L 80.0~100.0

MCH (MCH) 346 pg 27.0~32.0 H

MCHC (MCHC) 37 gldL 32~35 H

RDW_SD (RDW_SD) 34.8 L 37.0~54.0 L

RDW_CV (RDW_CV) 15.6 % 11.5~14.5 H

PLT (PLT) 130 10A9/L 150~450 L

MPV (MPV) 6.2 fL 7.4~10.4 L

PDW (PDW) 0.0 L 10.0~14.0 L

PCT (PCT) 0.08 % 0.10~0,28 L

P_LCR (P_LCR) 13.90 % 13.00~43.00




EDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

Name Of The Employee Ko J1 S/o
Age 50 : Date Of Joining |
Designation Working Place ]
Temperature : Sp02 Blood Group j
2. General Examination
Height ¥l Weight GO 7)? Built Appearance 4!
Skin Allergy Ay —
[E

Cardiovascular System Examination

E-P /2!7/8‘7 m.m. of Hg Heart Sounds Men

j Opthalmic examination '

{ Vision -Rteye £,/ §) Ltevye L /4 Color vision A !
7O !

Audiometr examination

i Hearing is normal/ Hearing loss is present O~ o

1
*I' hereby cerify that | have examined Mr . Ko z~7 17

Today and have not found any evidence of being affected from occupational ha
diease.

*Strike the non applicable

zardous/no contanegius

Medical OfﬁZEr




ANJALI DIAGNOSTICS CENTRE

Anand Viihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M.: 9772824378, 8079090493

URIT Auto Hematology Analyzer

ID: 000000000005
Name: MR. RAMJI
Patient Type:
Test Time: 2023-03-29

Age: 50Year
Sex: Male
Department: ANJALI MEDICAL
Print Time: 2023-03-29

Sender:Anjali Medical

Item Result Unit Range Hit MR

WBC (WBC) 12.10 1079/L 4.00~11.00 H -

LYM% (LYM%) 27.00 % 20.00~40.00 ‘

MID% (MID%) 6.50 % . 3.00~10.00

GRAN% (GRAN%) 66.50 % 40.00~70.00 D T R A, R
LYM# (LYM#) 3.200 10°9/L 0.800~4.000 az =
MID# (MID#) 0.700 10M9/L 0.120~1.200

GRAN# (GRAN#) 8.200 10%9/L 2.000~7.000 H :

RBC (RBC) 451 10M2L  3.50~5.50 ¥

HGB (HGB) 15.3 g/dL 12.0~16.0 0 s 10 150 200
HCT (HCT) 455 % 37.0~54.0 X s

MCV (MCV) 101.0 fL 80.0~100.0 H

MCH (MCH) 33.9 Pg 27.0~32.0 H 4

MCHC (MCHC) 34 g/dL 32~35 T

RDW_SD (RDW_SD) 54.1 iL 37.0~54.0 H B =1
RDW_CV (RDW_CV) 16.4 % 11.5~14.5 H

PLT (PLT) 363 1079/L 150~450

MPV (MPV) 5.8 fL 7.4~10.4 L

PDW (PDW) 0.0 fl " 10.0~14.0 L

PCT (PCT) 0.21 % 0.10~0.28

P_LCR (P_LCR) 8.50 % 13.00~43.00 L

Operator:administralor

Auditor:




Replacement/Periodical Exaination

Date-

1. General Information

EDICAL HEALTH CERTIFICATE

Name Of The Employee

Iovbari Lad  si

Age s Date Of Joining
Designation Working Place ALy TV
Temperature Sp02 Blood Group

oy

2. General Examination

Height &' z” Weight
Skin Allergy N

Yo Ra uilt () O‘QQ‘A’ Appearance 7N
o |

WS

i

Cardiovascular System Examination

B.P /’ZO ?Q’O m.m. of Hg

Heart Sounds  f~y @i
R

' Opthalmic examination

l
|
Color vision "D — _!

Vision - Rteye G//A_//h

Lteye A/Z2 7
>0

Audiometr examination

Hearing is normal/ Hearing loss-s-presemt

AN DS

r

*| hereby cerify that | have examined Mr.

Davrbay  ,a,

Today and have ndt found any evidence of being affected from occupational hazardous/no contanegius

diease.

*Strike the non applicable -

Medical Officer

Dr' p' S. /\ B ]
B.Soeme
RMC Reg. No.-Cu68




il

ANJALI DIAGNOSTICS CENTRE

Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M.: 9772824378, 8079090493

URIT Auto Hematology Analyzer

ID: 01 Age: 45Year
Name: MR. DARBARI LAL Sex: Male
Patient Type: . Department: ANJALI MEDICAL

Test Time: 2023-03-15 Print Time: 2023-03-15

Sender:Anjali Medical

ltem Result Unit Range Hit |2t A
WBC (WBC) 8.90 1079/L 4.00~11.00 %
LYM% (LYM%) 22.30 % 20.00~40.00 8
MID% (MID%) 18.30" 95 % 3.00~10.00 H j
GRAN% (GRAN%) 59.40 % 40.00~70.00 g
LYM# (LYM#) 1.900 10M9/L 0.800~4.000

MID# (MID#) 1.600 1079/L 0.120~1.200 H

GRAN# (GRAN#) 5.400 10M9IL 2.000~7.000

RBC (RBC) 3.84 10M2/L  3.50~5.50

HGB (HGB) 11.6 g/dL 12.0~16.0

HCT (HCT) 31.8 % 37.0~54.0

MCV (MCV) 83.0 fL *80.0~100.0

MCH (MCH) : 30.2 pg 27.0~32.0

MCHC (MCHC) 36 gldL 32~35 H

RDW_SD (RDW_SD) 32.0 fiL 37.0~54.0 Sl

RDW_CV (RDW_CV) 15.1 % 11.5~14.5 -

PLT (PLT) 246 1079/ 150~450

MPV (MPV) 6.4 fL 7.4~10.4 L

PDW (PDW) 0.0 fL 10.0~14.0 L

PCT (PCT) 0.15 % ©0.10~0.28

P_LCR (P_LCR) 14.80 % 13.00~43.00

Operator administrator Auditor.




. /J
MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

l
1. General Information ‘

| Name Of The Employee ME~NOT kU AR_ S/o
Age oy Date Of Joining
Designation Working Place
Temperature Sp02 Blood Group
[ .
2. General Examination =
Height 6’ Weight 452, Built Appearance 3|
Ekin Allergy
! Cardiovascular System Examination
| B.P /20/3) 9 mm.of Hg HeartSounds &/ .
‘ Opthalmic examination
|
| Vision - Rteye é/A ) Lteye &z Vs Color vision &z, |
7
Audiometr examination
|
D
|

Hearing is normal/ Hearing loss is present ;,L.(

*| hereby cerify that | have examined Mr. P 1G™M G;[ Res yq v

Today and have not found any evidence of heing affected from occupational hazardous/no contanegius

diease.
Medij%f'fi{er

-oN "69d QY‘H
:  DrcRi®ns 8

*Strike the non applicable __.\mld: '10
RMC Reg. No.-6666

Dr.p. 5
B. Sc., M.&




ANJALI DIAGNOSTICS CENTRE

Anand Vihar Colony, Divider Roag, Surya Nagar, Alwar (Raj.) M.: 9772624378, 8079090493

URIT Auto Hematology Analyzer

ID: 000000000004

Name: MR. MANOJ KUMAR
Patient Type:

Test Time: 2023-03-29

Sender:Anjali Medical

Age: 47Year
Sex: Male
Department: ANJALI MEDICAL
Print Time: 2023-03-29

Item Result Unit Range Hit TATL
WEBC (WBC) 5.80 1079/L 4.00~11.00
LYM% (LYM%) 29.00 % 20.00~40.00 g
MID% (MID%) 7.80 % 3.00~10.00 .
GRAN% (GRAN%) 63.20 % " 40.00~70.00 ' 9 -Eot T Uw, A oG
LYM# (LYM#) j 1.600 1079/L 0.800~4.000 a0 P
MID# (MID#) 0.400 10°9/L 0.120~1.200
GRAN# (GRAN#) 3.800 10%9/L 2.000~7.000 a
RBC (RBC) 3.75 10M2L  3.50~5.50 E
HGB (HGB) 14.1 g/dL 12.0~16.0 0 so 10 150 200
HCT (HCT) 40.8 % 37.0~54.0 i 24
MCV (MCV) 109.0 fL 80.0~100.0 H
MCH (MCH) 37.6 pg 27.0~32.0 H 4
MCHC (MCHC) 35 g/dL 32~35 T
RDW_SD (RDW_SD) 61.3 fL 37.0~54.0 H R
RDW_CV (RDW_CV) 16.8 % 11:5~14.5 H
PLT (PLT) 191 1079/L 150~450
MPV (MPV) 9.4 fL  74~104 ,
PDW (PDW) 0.0 fL 10.0~14.0 L
PCT (PCT) ‘ 0.17 % 0.10~0.28
P_LCR (P_LCR) 35.70 % 13.00~43.00
Operator:administrator Auditor:

B
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Surgeon From.................. 17 OO RO, From....ooooovviiecnecceeen, ¥ £ TN EEOM oo g sisugsi i [s S .
. 5 | £ - | oo EE - Dates of Medical Examination U<Omm:€_:@m:6mo::: = — 5 2 s ) & B
2 k|5 55 Isgll ® ¢ |EREE|:. E2uEE [STe) 1A 1 fT RO e Ezg2|S5E85 |ossE| 555
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[Form 18R F R 14 HEALTH REGISTER ErEe uhaaht

(In respect of person employed in occupation declared to be dangerous operation U/S 87)
Name of certifying (3) Mr. ..., MY MY, vocicisvisvsmisasinns o (Y NI L i i b S e 525 ot by T et .
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MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

i L = 0 ; L S
Name OfThe Employee  Bvaf Pad /5 R b
LAge S Nleses __Date Of Joining TS
5T)esignation e 2 ___Working Place ﬂ{ rN2o% A

Temperature S Sp02 Blood Group

2. General Examlnation

Height &/ ¢ © Weight G/U\g;u Built Cdﬂwpearance K N —_

[ Skin N Allergy

{"’E;Ei;)v\-/ascular System Examination A 1 TN - i

|

|

| B.P m.m. of Hg Heart Sounds (S

B et e o —_— gt
Jm.c examination S ST e
|

| Vision - Rteye Lteye Color vision

e S e - . _ . "
\:‘M/—\udiometr examination W. TP T
| f

| 4

| i

g armg is normal/ Heaﬁﬁgw‘ess-mesent (\QJ“‘ '

|08 o O S e e e i S e e A R S e

P,"b"“j' f?aﬂu

*I hereby cerify that | have examined Mr .

Today and have not found any evidence of being affected from occupational hazardous/no contanegius
diease.

i ly®
Med’i%:a(Ofﬁcer
O1.P. 5. Azad

*Strike the non applicable Daize ;U’J i 2 23



-MM\ i
DIAGNOSTICS CENTRE

ID: 000000000011
Name: Virhaj pal
Patient Type:
Test Time: 2023-12-18

E?Jg
=
—
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==
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=
(5 ]
—
&
ire
—
(@ ]
£re
(@ |
e
-
ol
s
e

Anand Vihar Colony, Divider Road, Surya Nagar, Alwar (Raj.) M.: 9772824378, 8079090493

URIT Auto Hematology Analyzer

Age: 56Year
Sex: Male
Department:
Print Time: 2023-12-23

Item Result Unit Range Hit T 7
WBC (WBC) 5.40 10°/L  4.00~11.00 S
LYM% (LYMY%) 31.10 % 20.00~40.00 el Al
MID% (MID%) 480 Tt % 3.00~10.00 0l ]}
GRAN% (GRAN%) 6410 40.00~70.00 ° e %o e 3o
LYM# (LYM#) 1.600 109/l 0.800~4.000 " g
MID# (MID#) 0.200 10°/L  0.120~1.200 Y |
GRAN# (GRAN#) 3.600 10°/L  2.000~7.000 R R |
RBC (RBC) 5.02 10M2L 3.50~5.50 R |
HGB (HGB) 15.9 g/dL 12.0~16.0 R T e e
HCT (HCT) 457 % 37.0~54.0 .
MCV (MCV) 91.2 fl -~ 80.0~100.0 3 |
MCH (MCH) 31.6 Pg 27.0~32.0 41T ‘
MCHC (MCHC) 35 gldL 35435 T |
RDW_SD (RDW_SD) 486 L 37.0~54.0 1 — j
RDW_CV (RDW._CV) 138 % 115~14.5 S T
PLT (PLT) 170 10°/L  150~450

/ (MPV) 7.2 il 7.4~104
PDW (PDW) 0.0 i 10.0~140
PCT (PCT) 0.12 % 0.10~0.28
P LCR (P_LCR) 2140 %

13.00~43.00

Note : This repoi‘t not Valid for Medico;“l-.'_egal Pufposg ;
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MEDICAL HEALTH CERTIFICATE

Replacement/Periodical Exaination

Date-

1. General Information

_Name Of The Employee Mot ~rWony s/o AT

' Age BSS x9e. Date Of Joining
Designation ' ~ Working Place T = F
Temperature Sp02 Blood Group {
|
2. Genelral%amination , ~ A )
ifﬁgiﬁgﬁht 8y ~ Weight 7 & 9G° Built ¢ ﬁﬁy‘x‘ﬂ,&ppéév}ancgmrM_("V\V{ %’ti i ]
| Skin Allergy

Cardiovascular System Examination

B.P m.m. of Hg ° Heart Sounds s

| Opthalmic examination

Vision - Rteye Lteye Color vision

Audiometr examination ¢

A A ow ,‘ ¥ 0
*I hereby cerify that | have examined Mr. __~~ 1 X' Q}\Q\"

Today and have not foun<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>